List of cases where e-Payment of Court fees was made during the month of March-2022.

Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

h [SH. BHARAT|Central

PRASHAR,
IDISTRICT
(COMMERCIAL
COURT)-01

(w.e.f -20.07.2021)

JUDGE

CS COMM- ICICI BANK VS,
761/22 SUNITA GOGIA ALOK KUMAR [02.03.2022 24.02.2022
CS COMM-CICI BANK VS. BIO
762/22 [TRIPS INDIA LTD. ALOK KUMAR 2.03.2022 22.02.2022
CS COMMHICICI BANK VS|
764/22 ABHINAV SATISH KUMAR [02.03.2022 07.02.2022
CS COMM-ICICI BANK VS,
766/22 HIMANSHU KUMAR |[DHRUV JOSHI [02.03.2022 15.02.2022
CS COMM-ICICI BANK VS. YAKUB
769/22 KHAN SATISH KUMAR [02.03.2022 07.02.2022
CS COMM-HICICI BANK VS|
772/22 HITESH SATISH KUMAR [02.03.2022 05.02.2022
CS COMM-HICICI BANK VS. ASHOK]|
775/22 KUMAR GUPTA C. PRAKASH 02.03.2022 24.02.2022

ICICI BANK VS|

[KUBERAKSHI
CS COMM-ADVISORY SERVICES
778/22 ILTD. C. PRAKASH 02.03.2022 24.02.2022
CS COMM-ICICI BANK VSJCHETNA
804/22 VISHAL SINGHAL BHALLA 03.03.2022 23.02.2022
CS COMM-MAHENDER KUMAR
805/22 VS. RAMESH NAGPAL [PANKAJ JAIN ]03.03.2022 23.02.2022
CS COMM-SHRI RAM PISTONSPRAMOD KR
806/22 VS. ASHOK KUMAR SINGH 3.03.2022 22.02.2022
CS COMM-ICICI BANK VS. RAHUL
811/22 SINGH SATISH KUMAR [04.03.2022 12.02.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS COMM-HICICI BANK VS. ASHOKICHETNA

812/22 KUMAR BHALLA 04.03.2022 02.03.2022

CS COMM-GAURI ENTERPRISES

824/22 VS. VARUN PURI RADHA GUPTA [05.03.2022 02.03.2022
RJS METAL PVT. LTD|

CS COMM-AVS. AMARPREET]

849/22 SHUTTERINGS SURJEET SINGH|09.03.2022 21.02.2022
SAVITA PUNIA VS|

CS COMM-MAMTA ASHOK]

850/22 SHARMA INARESH GUPTA[09.03.2022 08.02.2022

CS COMM-BANWARI LAL VSJSATYENDRA KR

851/22 IN.D.M.C SINGH 00.03.2022 28.02.2022
CANARA BANK VS|

CS COMM-MAHESH KUMAR

865/22 SHARMA VINOD KUMAR [10.03.2022 18.02.2022
R.S. TEXTILES VS|

CS COMM--INTERNATIONAL

866/22 JEANS IPANKAJ ARYA [10.03.2022 07.02.2022
RAVINDER KUMAR
WADHWA VS. SOUTH]

CS COMM-DELHI MUNICIPALSATYENDRA KR\

874/22 CORPORATION SINGH 11.03.2022 09.03.2022

CS COMM-SONY INDIA PVT LTDJRAJAT

875/22 VS. AJAY GUPTA BHARADWAJ 11.03.2022 04.03.2022
Y.R. INTERNATIONAL

CS COMM-AVS. KRISHNA

876/22 TRADING CO. ILAW HAWKS 11.03.2022 08.03.2022

CS COMM-HICICI BANK VS. REET]

880/22 BAJAJ ALOK KUMAR [14.03.2022 10.03.2022
UNION BANK OH

CS COMM-NDIA VS. SHRI|

882/22 IKRISHAN GUPTA QUAISAR ALI  14.03.2022 09.03.2022
UNION BANK OH

CS COMM-NDIA VS. D.S]

885/22 TRADING QUAISAR ALI  j14.03.2022 09.03.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS COMMH-

887/22 ICICI BANK VS.AMIT JALOKKUMAR }14.03.2022 10.03.2022
HLK
INFRASTRUCTURE VS|

CS COMM-HTHE NEW  INDIA

888 /22 ASSURANCE ARVIND NAGAR [14.03.2022 04.03.2022

CS COMM-LEVIS STRAUSS VS/PRAMOD KR

889/22 ASHOK KUMAR SINGH 14.03.2022 09.03.2022

CS COMM-STATE BANK OF INDIA

014/22 VS. ZAHIRUL HAQUE |VIJAY PRAKASH|22.03.2022 11.03.2022
SMC INSURANCH
BROKERS VS. THH

CS COMM-ORIENTAL SWASTIKA

014/23 INSURANCE CO. LTD. [KUMARI 22.03.2022 18.02.2022

CS COMM-AICICI BANK VS.

030/22 SUNITA GOEL ALOK KUMAR [23.03.2022 16.03.2022

CS COMM-HICICI BANK VS. V. LIFH

031/22 RETAIL LTD. ALOK KUMAR [23.03.2022 16.03.2022

CS COMMHICICI BANK VS|

032/22 AVINASH KUMAR ALOK KUMAR [23.03.2022 16.03.2022
CBS JEWELLERS LTD|

CS COMM-+VS. JAINA ABHUSHANHARI OM|

033/22 BHANDAR GUPTA 23.03.2022 16.03.2022

CS COMM-AICICI BANK VS. M.R|

047/22 TRADERS POOJA SINGH [25.03.2022 23.03.2022

CS COMM-HCICI BANK VS. RAJ

048/22 [EMPORIUM IPOOJA SINGH [25.03.2022 23.03.2022

CS COMM-RAJAN VERMA VSJSATYENDRA KR

053/22 INDMC SINGH 26.03.2022 16.03.2022
PUNJAB NATIONAL

CS COMM-BANK VS. DEEPAKPAWAN KUMAR|

054/22 KUMAR GUPTA 26.03.2022 24.03.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

PARTEEK SINGHAIJRADHEY
CS COMM-VS. KAMAL KISHORSHARMA
067/22 JAIN SHARMA 28.03.2022 25.03.2022
UNION BANK OK
INDIA VS. SHRI
CS COMM-KRISHNA SUNITA
072/22 IENTERPRISES SHARMA 0.03.2022 £2.03.2022
CS COMM-STATE BANK OF INDIA
081/22 VS. MANISH KUMAR [VIJAY PRAKASH|31.03.2022 £28.03.2022
SH. RAJNEESH|Central
[KUMAR GUPTA DJ
COMMERCIAL
COURT, THC
CS
COMM)/81 [ICICI BANK Vs VISHALJCHETNA
6/2022 SINGHAL BHALLA(P), 04-03-2022 02-03-2022
CS
COMM)/81 [[CICI BANK VYCHETNA
/2022 RAGHUNATH BHALLA(P), 04-03-2022 02-03-2022
CANARA BANK Vs M/S
SONTEK
ELECTRONICS
CS THROUGH ITS
COMM)/86 [PROPSH SANJEEV
/2022 SHARMA IVIPIN(P), 10-03-2022 03-03-2022
CS UNION BANK OHR
COMM)/87 [INDIA Vs SHRI RAHUImahinder
8/2022 SINGH kumar(P), 11-03-2022 04-03-2022
CS
COMM)/88 [ICICI BANK Vs BOOKSALOK
/2022 CYBERTECH PVT LTD |[KUMAR(P), 14-03-2022 10-03-2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS ICICI BANK V¥

COMM)/88 [HOLIDAYS BYJALOK

6/2022 SPECTRUM KUMAR(P), 14-03-2022 10-03-2022

CS LEVI STRAUSS AND|

COMM)/88 [COMPANY Vs ASHOKAASTHA

/2022 KUMAR SHARMA(P), 14-03-2022 10-03-2022

CS

COMM)/88 [DKH RETAIL LIMITEDJAASTHA

/2022 Vs ASHOK KUMAR SHARMA(P), 14-03-2022 10-03-2022
M/S SHREH
BHAGWATI TEXTILH
THORUGH ITS KARTA

CS RAJESH KUMAR

COMM)/89 |[GUPTA Vs M/S BELAJUPENDER

/2022 CREATIONS PVT LTD |KUMAR(P), 15-03-2022 10-03-2022
KAMAL KISHORE AND

CS SONS HUF THROUGH]

COMM)/89 [ASHISH KISHORE VYTANUJ

7/2022 GANPATI TRADERS GULATI(P), 15-03-2022 03-03-2022

CS

COMM)/92 [ICICI BANK Vs RAJESHALOK

/2022 IPAL KUMAR(P), 22-03-2022 16-03-2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS M/S IMPECTMANISH
COMM)/94 |OVERSEAS Vs M/SKUMAR
0/2022 ALPHA RADIOS IPATHAK(P), 24-03-2022 14-03-2022
CS
COMM)/94 [SUNIL RAI VYVIVEK
/2022 AMRINDER SINGH KUMAR(P), 25-03-2022 15-03-2022
CS RAJEEV GUPTA V{
COMM)/96 [ROAD ASIA AUTO
/2022 SPARE PARTS JAI VATS(P), 28-03-2022 24-03-2022
CS MR SANOJ KUMAR V¥{
COMM)/96 [M/S RENEVO ASSETSVikram
6/2022 PVT LTD Kumar(P), 29-03-2022 10-03-2022
KALSI ENGINEERING
CS COMPANY Vs KRANTI
COMM)/96 [AUTOMOBILE JAG MOHAN|
5/2022 LIMITED IKALIA(P), £0-03-2022 08-03-2022
M/S CENTURY]
PLYBOARDS INDIA|
CS LTD Vs M/S SHREH
COMM)/96 BASAVESHWARA
K/2022 IGLASS AND PLYWOOD|S KARTHIK(P), |29-03-2022 26-03-2022
SH. PAWAN KRJ/Central CS(COMM) |ASHISH GUPTA V/SSH. AKHIjo2.03.2022 28.02.2022
JAIN, DISTRICT] 759/2022 [M/S  SPECTRAPUREMITTAL
JUDGE, FLUID
(COMMERCIAL CONCEPTS
COURT)-03, TIS|
HAZARI COURT,
DELHI




District

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Payment

ofDate of e-
o

Court Fees

CS(COMM) [iCICI BANK LTD. V/SSH. C. PRAKASH |02.03.2022 04.02.2022
763/2022 |JAMIT KUMAR BHAGAT]
CS(COMM) [ICICI BANK LTD. V/S |SH. SATISH|02.03.2022 £5.02.2022
765/2022 M/S RADIANT PUBLIQKUMAR

SCHOOL & ANR.
CS(COMM) [ICICI BANK LTD. V/SSH. ALOKl02.03.2022 02.02.2022
767/2022  |GANESH KUMAR KUMAR
CS(COMM) [ICICI BANK LTD. V/S |SH. DHRUV|02.03.2022 15.02.2022
768/2022  |AJAY JOSHI
CS(COMM) [ICICI BANK LTD. V/SSH. SATISH[02.02.2022 12.02.2022
770/2022  [PAWAN KUMARKUMAR

GUPTA
CS(COMM) [ICICI BANK LTD. V/SSH. DHRUV|02.03.2022 15.02.2022
771/2022 ANIL KUMAR JOSHI
CS(COMM) |[iCICI BANK LTD. V/S [MS. CHETNA[02.03.2022 23.02.2022
773/2022 [KAMLESH KUMAR &BHALLA

ANR.
CS(COMM) [ICICI BANK LTD. V/SSH. DHRUV|02.03.2022 15.02.2022
774/2022  [MANOJ KUMAR JOSHI




District

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Payment

ofDate of e-
o

Court Fees

CS(COMM) [ICICI BANK LTD. V/SSH. C. PRAKASH |02.03.2022 04.02.2022
776/2022  [NIZAM
CS(COMM) [ICICI BANK LTD. V/SSH. C. PRAKASH |02.03.2022 24.02.2022
777/2022  |AJAY SEHGAL
CS(COMM) [ICICI BANK LTD. V/SSH. C. PRAKASH |03.03.2022 24.02.2022
792/2022 [SANDEEP KUMAR

GHOSH
CS(COMM) |AJEET KUMAR V/SSH. RAUSHAN03.03.2022 23.02.2022
793/2022  [SANJEET KUMAR KUMAR
CS(COMM) [ICICI BANK LTD. V/S [MS. CHETNA[03.03.2022 23.02.2022
794/2022 [DHEERAJ KUMAR RAIBHALLA

& ANR.
CS(COMM) [ICICI BANK LTD. V/S |SH. C. PRAKASH |03.03.2022 24.02.2022
795/2022  [MIYAJAN, PROP. OH

HEENA

GARMENTS
CS(COMM) [ICICI BANK LTD. V/S [MS. CHETNA05.03.2022 02.03.2022
825/2022 [VISHAL SINGHAL BHALLA
CS(COMM) [M/S ANU  RATANJSH. IMRAN|05.03.2022 02.03.2022
826/2022 [TEXTILES PVT.LTD. |KHAN




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS(COMM) [BANK OF INDIA V/SSH.S.V.TYAGI [05.03.2022 28.02.2022
827/2022 [SANDEEP SINGH|

KHUSHWAH
CS(COMM) [PADAM CHAND JAIN|SH. VIJAY|08.03.2022 02.03.2022
839/2022 |V/S M/S SAFEPACKKUMAR

INDUSTRIES WADHWA

LIMITED & ORS.
CS(COMM) [M/S HARBANS LAL &MS. RAMAJ08.03.2022 04.03.2022
840/2022 [SONS V/S MS. SAROJISHARMA

JAIN

CS(COMM) [RAJ NIRWAN V/SSH. SATYENDRAJ09.03.2022 28.02.2022

846/2022 [NORTH DELHIKUMAR SINGH

MUNICIPAL

CORPORATION & ANR.
CS(COMM) [ICICI BANK LTD. V/S |SH. SATISH|09.03.2022 7.02.2022
847/2022 |JANU GARG KUMAR

CS(COMM) [RAJ NIRWAN V/SSH. SATYENDRA}0.03.2022 28.02.2022

857/2022  [NORTH DELHIKUMAR SINGH
MUNICIPAL
CORPORATION & ANR.

CS(COMM) |AGFA GEVAERT NV|SH. JAYANT}10.03.2022 05.03.2022

858/2022 [V/S AGVAKUMAR
HEALTHCARE
PRIVATE LIMITED
CS(COMM) [THE RED FOX CABLESMS. PAYAI}10.03.2022 07.03.2022

859/2022  [& ENTERPRISESV/S |BAHL
[KENT CBLES PRIVATE
LIMITED




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS(COMM) [ICICI BANK LTD. V/S |SH. KUSHAI}11.03.2022 £3.02.2022
869/2022  [FAISAL HASAN KUMAR
CS(COMM) [ESS KAY TRADINGSH. KAPIIj11.03.2022 08.03.2022
870/2022 [COMPANY V/S M/SSINGHAL

SWASTIK

INDUSTRIES INDIA &

ORS.

CS(COMM) [UNION BANK OFMOHAMMAD [16.03.2022 00.03.2022
005/2022  [INDIA V/S M/S RADHADANISH

[KRISHNA

TRADERS & ORS.
CS(COMM) [STATE BANK OF INDIA|SH. VIJAY|22.03.2022 11.03.2022
024/2022 [V/S DEVENDER[PRAKASH

VERMA
CS(COMM) [ICICI BANK LTD. V/S |SH. ALOK][22.03.2022 16.03.2022

026/2022  [PRIYANSHU JAIN KUMAR

CS(COMM) [ICICI BANK LTD. V/S |SH. ALOKI22.03.2022 15.03.2022
027/2022 [RAJNIGANDHA KUMAR
CS(COMM) [ICICI BANK LTD. V/S |SH. ALOKI23.03.2022 16.03.2022
028/2022 [AJAY KUMAR KUMAR
CS(COMM) [M/S SHIVANIISH. SUMESH[23.03.2022 04.03.2022
029/2022 |[LEATHER CLOTH|GANDHI

INDUSTRIES V/S

RAMESH KUMAR|
PROP. OF RIYA FAB &
FABRIC




District

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

(S
O

CS(COMM) [SUPER £4.03.2022 25.02.2022
041/2022 INDUSTRIES LTD. V/S |GEETANJALI
M/S B R BHAI SHOP &VISVANATHAN
ORS.
CS(COMM) |[ICICI BANK LTD. V/S |SH. HEMANT28.03.2022 021.01.2022
056/2022 [ANKUR MALIK GUPTA
CS(COMM) |SHIRISH KHANNA V/SSH. RAJEEV|30.03.2022 16.03.2022
0974/2022 [M/S NEW  INDIASRIVASTAVA
ASSURANCE
CO. LTD.
CS(COMM) |[UNION BANK OHMS. SUNITA|30.03.2022 22.03.2022
975/2022  [INDIA V/S S.S. AUTOSHARMA
PAINT & ORS.
CS(COMM) [CANARA BANK V/SSH. ANUJ|31.03.2022 £24.03.2022
082/2022 [MOHAN SHARMA AGARWAL
IMS NISHA SAXENA |Central
DISTRICT JUDGE,
COMMERCIAL
COURT-04
M/ S OMEGA|
APPLIANCES PRIVATH
CS LIMITED V¥
COMM)/75 IMAHAVEER
7/2022 [ELECTRICALS AMIT GUPTA(P),j02-03-2022 25-10-2022
CS IMANISH
COMM)/75 [ICICI BANK Vs RAHUJKUMAR
/2022 CHAUDHARY [DEWAN(P), 02-03-2022 07-02-2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS MANISH

COMM)/74 [[CICI BANK V4KUMAR

0/2022 AVINASH KUMAR JHA [DEWAN(P), 02-03-2022 05-02-2022

CS ICICI BANK VYMANISH

COMM)/74 [SHWETA KUMARIKUMAR

/2022 AND ANR IDEWAN(P), 02-03-2022 05-02-2022

CS MANISH

COMM)/75 [[CICI BANK V4KUMAR

2/2022 SHRAWAN KUMAR IDEWAN(P), 02-03-2022 02-10-2022

CS

COMM)/76 (M/S ICICI BANK LTDICHETNA

0/2022 Vs JAGAT SINGH IBHALLA(P), 02-03-2022 23-02-2022

CS

COMM)/75 [[ICICI BANK LTD VSCHETNA

8/2022 JAGAT SINGH BHALLA(P), 2-03-2022 23-02-2022

27-01-2020

SHRI RAM LUBHAYA

CS INTERNATIONAL VS|

COMM)/80 [M/S SADA SHIV|

7/2022 ICASTING (P) LTD I.L. AGGARWAL03.03.2022




District Date ofDate of e-
Registration Payment o

Court Fees

Petitioner Name VSAdvocate
Respondent Name

Case No.

CS
COMM)/80|[CICI BANK LTD VSJCHETNA
/2022 RAHUL GUPTA BHALLA(P), 02-03-2022 23-02-2022
23-02-2022
MAHENDER KUMAR
CS VS. K.LNAGPAL M/S
COMM)/80 [NAGPAL ELECTRIQPANKAJ  JAIN|
0/2022 CO. ADVOCATE 03.03.2022
24-02-2022
CS
COMM)/83 [ICICI BANK LTD VS,
0/2022 GURDARSHAN SINGH |[C.PRAKASH 03.03.2022
02-03-2022
CS
COMM)/83 [ICICI BANK LTD VS/CHETNA
7/2022 IDHARAMVIR SINGH [BHALLA(P), 03.03.2022
HPL ELECTRIC AND
CS POWER LIMITED VS|
COMM)/84 [SH. RAVI RAMCHAND|
2/2022 POPTANI VIJAY PRAKASH[08.03.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

M/S MAHIMA HERBS
V/S M/S RATAN|
CS CHANDRA SPICES
COMM)/84 [AND FOOD PRODUCTS
8/2022 PVT LTD IMOHD SUHAIL [09.03.2022 12.08.2021
M/S ANU RATTAN
TEXTILE PVT LTD VS|
CS SNIF GARMENTS
COMM)/85 INTERNATIONAL PVT|
/2022 LTD IMRAN KHAN [09.03.2022 02.03.2022
CS
COMM)/85 [ICICI BANK LTD VS,
2/2022 DHEERAJ GUPTA ALOK KUMAR  [09.03.2022 05.03.2022
CS
COMM)/85 [SAVITA PUNIA VS. SH,
/2022 IKSHITIJ SINHA INARESH GUPTA [09.03.2022 08.02.2022
M/S TRIPATHI|
HARDWARE ANDy
CS MILL STORE VS. R.S
COMM)/85 INFRAWELL INDIAIKARAN
/2022 PVT LTD CHAWLA 0.03.2022 17.03.2021
CS
COMM)/85 BANWARI LAL VSJSATYENDER
6/2022 INDMC & ANR IKUMAR SINGH [10.03.2022 28.02.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

RAJESH KUMAR
CS SHARMA VS. SRI RAM|
COMM)/86 [GENERAL INSURANCEINARENDER
/2022 CO LTD CHAUHAN 10.03.2022 02-03-2022
CS
COMM)/86 [SANJAY CHAUDHARY]
8/2022 VS AMRIT PAL SINGH |ANIL.K.CHABRA[10.03.2022 16-02-2022
CS ICICI BANK LTD VS|
COMM)/89 PRASHANT KUMAR
/2022 SINGH ALOK KUMAR [15.03.2022 10.03.2022
CS
COMM)/89 [ICICI BANK LTD VS,
6/2022 SUKHMINDER SINGH JALOK KUMAR |15.03.2022 10.03.2022
CS
COMM)/89 [AJIT NIRWAN  VSJSATYENDER
8/2022 IN.D.M.C & ANR KUMAR SINGH [15.03.2022 28.02.2022
CS
COMM)/90 [ICICI BANK LTD Vi ﬁ(USHAL
2/2022 RAM DAYAL GOYAL, |[KUMAR 15.03.2022 23.02.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

09.03.2022
CS
COMM)/90 [UNION BANK OK
/2022 INDIA VS. NARENDER |[QUAISAR ALI  15.03.2022
24.02.2022
M/S JMF SYNTHETICS
CS INDIA PVT LTD VS|
COMM)/90 M/S CLIMAX
b/2022 OVERSEAS PVT LTD  [VIKAS NAGWAN 16.03.2022
£4.11.2022
M/S JAGDAMBA|
CS STORE VS. M/S VIPUL
COMM)/911fHOTELS & RESORTSNALIN. L)
2022 PVT LTD SAHAY 21.03.2022
M/S ASK]
CS AUTOMOTIVE PVT]
COMM)/o1 [LTD VS. ASHOKPRAMOD
3/2022 KUMAR IKUMAR SINGH [22.03.2022 25.02.2022
CS
COMM)/92 [ICICI BANK LTD VS,
/2022 RAJVIR SINGH ALOK KUMAR [22.03.2022 15.03.2022
CS
COMM)/93 [ICICI BANK LTD VS,
/2022 IRANU AGARWAL ALOK KUMAR [23.03.2022 16.03.2022




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

M/S ZENITH DRINKS

CS PRIVATE LIMITED VS|

COMM)/93 [HEALTH AURIC CARESHAILEN

6/2022 IPRIVATE LIMITED IBHATIA 23.03.2022 16.03.2022
CS

COMM)/95 [[CICI BANK LTD|

0/2022 IVS.HITESH & NR SATISH KUMAR [25.03.2022 12.03.2022
CS

COMM)/94 [HITESH SINGHAL VS,
0/2022 MUKESH AGARWAL  [SANJAY GARG [25.03.2022 28.02.2022

EKLINGJEE
CS POLYMERS PVT LTD
COMM)/95 [VS. JONSON RUBBER[LOVEKESH
2/2022 INDUSTRIES LTD AGGARWAL 25.03.2022 24.02.2022

MEWA MISHRI|
ENTERPRISES PVT|
LTD. VS. PARTIKISH. PRAMOD|
CS (COMM)-STEEL CASTING PVTJKUMAR
055/2022  |LTD. AGARWAL 26.03.2022 4.03.2022

MONSTER ENERGY]|
COMPANY AND
CS (COMM)-{KRISHNA  TRADINGSH. K.G|
062/2020 [CO. AND ORS. IBANSAL 28.03.2022 [24.03.2022




Case No.

CS (COMM)
073/2020

Petitioner Name VSAdvocate
Respondent Name

ICICI BANK LTD VS,
INAGPAL SALES PVT
LTD & ORS

IPOOJA SINGH

Date

ofDate of e-

Registration Payment o

20.03.2022

Court Fees

23.03.2022

M/S D.S ENTERPRISES

CS (COMM){V/S SHUBHAM|
079/2020 [ENTERPRISES SIDHARTH 29-03-2022 [28.03.2022
CS (COMM)ICICI BANK LTD VS|
080/2020 [ANIRUDH KUMAR C.PRAKASH 30-03-2022 [08.03.2022
SH. ASHWANICentral
[KUMAR SARPAL,
DISTRICT JUDGE,
COMMERCIAL
COURT-05 ASKA EQUIPMENT V/S
EX —168/22|SRI SIDDI VINAYAKA |AJIT SINGH 02.03.2022 ON LINE
ICICI BANK LTD V/S
CS COMM —M/S INDIA MEDICO
750/22 INSTUMENTS C PRAKASH 02.03.2022 24.02.2022
CS COMM —ICICI BANK LTD V/S
751/22 ASHWANI KR C PRAKASH 02.03.2022 24.02.2022
CS COMM —ICICI BANK LTD V/S
753/22 JITENDER KR GUPTA |C PRAKASH 02.03.2022 24.02.2022
HARD COPY OR
FILE
RECEIVED
CS COMM —ICICI BANK LTD V/§ AND COURT]
754/22 MOHAN LAL IDHRUV JOSHI [02.03.2022 IFEE NOT PAID




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Payment

ofDate of e-
o

Court Fees

HARD COPY OR
FILE
RECEIVED

CS COMM —ICICI BANK LTD V/§ AND COURT]

756/22 RAYEES RAJA IDHRUV JOSHI [02.03.2022 IFEE NOT PAID

MISC DJ —ICICI BANK LTD V/S

128/22 BIPIN KR PRASHANT KR [03.03.2022 ON LINE

MISC DJ —ICICI BANK LTD V/S A

129/22 . KAIF FOODS [PRASHANT KR [03.03.2022 ON LINE

ASHA RAM & SONS

CS COMM —V/S UBAID RASHIDISACHIN KR

801/22 WANI JAIN 03.03.2022 17.02.2022

CS COMM —ICICI BANK LTD V/S

802/22 PHARMEE BORA C PRAKASH 03.03.2022 24.02.2022

CS COMM —ICICI BANK LTD V/S

803/22 SUMESH DAWAR C PRAKASH 03.03.2022 06.02.2022

OMP (IJTATA CAPITAL V/S

COMM —SHAURYA

161/22 ENTERPRISES IVIKAS SHARMA [03.03.2022 08.02.2022

OMP (I)

COMM —HDFC BANK LTD V/SCHANCHAL KR

162/22 PARVEEN KR JHA 03.03.2022 28.02.2022

OMP D)

COMM —HDFC BANK LTD V/SCHANCHAL KR

163/22 IQURAR HUSSAIN JHA 03.03.2022 28.02.2022

OMP (I)

COMM —HDFC BANK LTD V/SCHANCHAL KR

164/22 MAUYR SHARMA JHA 03.03.2022 28.02.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

OMP (T

COMM —AXIS BANK LTD V/S KANIMESH

177/22 C JAIN KHANDELWAL [04.03.2022 02.03.2022

OMP (D

COMM —HDFC BANK LTD V/S

178/22 BRIJ MOHAN ANISH BHOLA [04.03.2022 18.02.2022

CS COMM —ICICI BANK LTD V/SCHETNA

819/22 SANJAY BHALLA 04.03.2022 02.03.2022

CS COMM —ICICI BANK LTD V/SCHETNA

820/22 SANJA CHAUHAN BHALLA 04.03.2022 ON LINE
CANARA BANK V/§

CS COMM —{ARVINDER KAURMOHIT

821/22 ANAND BHARDWAJ 04.03.2022 07.02.2022

CS COMM —ICICI BANK LTD V/S

822/22 PRADEEP KR TYAGI  [MANISH DIWAN]|04.03.2022 05.02.2022
SANJAY CHAUDHARY|

CS COMM —V/S PRIYANKA

833/22 MANCHANDA ANIL KR 05.03.2022 25.08.2021
MAXGTECH
ENGINEERING V/S

MISC DJ —CUBIX CONTROL

133/22 SYSTEM SAQUIB ARBAB [05.03.2022 ON LINE
M/S RAJU
TRANSPORT V/§

CS COMM —-DELHI STATE CIVIJRUPAK

836/22 SUPPLIES SRIVASTAVA 07.03.2022 09.03.2021

OMP (I)

COMM —MITTAL FIN LTD V/S

192/22 SHIV RAJ SINGH ILAVIKA GUPTA [08.03.2022 06.01.2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Payment

ofDate of e-
o

Court Fees

CS COMM —ICICI BANK LTD V/§

841/22 HEMANT SHARMA KAUSHAL KR  [08.03.2022 23.02.2022

CS COMM —AJIT NIRWAN V/S§

843/22 INDMC S K SINGH 00.03.02022  |28.02.2022

CS COMM —ICICI BANK LTD V/§

844/22 RAM NIWAS IMANISH DIWANJ09.03.2022 05.02.2022
M/S AYUB ALI & SONS|

OMP COMM|V/S GOVT OF NCT OH

- 32/22 DELHI K K GAUTAM 09.03.2022 20.12.2019
ASHOK KR GOYAL V/S

CS COMM -[ONKAR ENGINE &

863/22 GENERATOR P LTD  |[GOVIND SINGH [10.03.2022 04.03.2022
MS GRINARSOFT]

CS COMM —AUTOMOBILES V/SLALIT KR

890/22 JOGINDER PANDEY 14.03.2022 08.03.2022

CS COMM —AJIT NIRWAN V/S

891/22 INDMC S K SINGH 14.03.2022 28.02.2022

CS COMM —ICICI BANK LTD V/§

892/22 AARTI KUMARI ALOK KR 14.03.2022 10.03.2022

CS COMM —RAM NIWAS GOEL V/SAVINASH KR

000/22 INDMC TRIVEDI 15.03.2022 28.01.2022

CS COMM —RAJESH JALOTA V/SAMARDEEP

006/22 ICOL SONI IMAINI 16.03.2022 14.03.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

OMP M(I)KOTAK MAHINDRA|
COMM —BANK V/S LAMBAASHISH KR
202/22 BROR MOHAR 16.03.2022 14.03.2022
MOHD SAMI V/§
EX -22/21 [PARVEEN KR ALOK SHARMA [21.03.2022 ON LINE
HUGO BOSS
TRADEMARK
CS COMM —MANAGEMENT V/SSHARVAN KR
016/22 M/S BALAJI HOSIERY [BANSAL 22.03.2022 14.03.2022
CS COMM —ICICI BANK LTD V/§
017/22 JAGTAR SINGH ALOK KR 22.03.2022 16.03.2022
CS COMM —ICICI BANK LTD V/S
018/22 RASHID KHAN ALOK KR 22.03.2022 15.03.2022
M/S TRIPATHI
HARDWARE & MILL
STORE V/S M/S
CS COMM —SUPERCITY KARAN
019/22 DEVELOPERS CHAWLA 22.03.2022 07.03.2022
CS COMM —ICICI BANK LTD V/§
020/22 ISHAN SHARMA ALOK KR 22.03.2022 16.03.2022
M/S DELHI FOOD
SUPPLIER V/S M/S R K|
CS COMM —HOTLIER &NEERAJ NATH]|
149/22 IDEVOLOPERS IDWIVEDI 23.03.2022 18.02.2022
CS COMM —ICICI BANK LTD V/S
038/22 AMIT KUMAR ALOK KR 23.03.2022 16.03.2022
CS COMM —ICICI BANK LTD V/SAKASHDEEP
045/22 SAMEER SALES SINGH RODA 25.03.2022 23.03.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS COMM —ICICI BANK LTD V/§ 08.03.2022 &

046/22 PANKAJ YADAV C PRAKASH 25.03.2022 09.03.2022

OMP (D

COMM —HDFC BANK LTD V/S

210/22 MOHIT TRIPATHI INAVEED SINGH [28.03.2022 28.02.2022

OMP (I)TATA CAPITAL FIN V/S

COMM —GURTEJ SINGH|

209/22 ADIWAL VIKAS SHARMA [28.03.2022 08.02.2022

OMP ()

COMM —B D CREDIT LTD V/S

208/22 ANGAD KUMAR INITIN KUMAR  [28.03.2022 £22.03.2022

CS COMM —RAJESH KHATTAR V/§

069/22 SAURABH SHARMA  |ASHISH UPPAL [29.03.2022 ON LINE

CS COMM —RAVINDER KHANNASSAURABH

970/22 V/S YOGESH SETHI CHANDRA 29.03.2022 ON LINE

OMP (IITATA CAPITAL FIN V/S

COMM —DEVELOSPACE

R14/22 INTERNATIONAL VIKAS SHARMA [29.03.2022 08.02.2022
VIKAS MITTAL V/S

EX — 253/22[NDMC S KSINGH 20.03.2022 22.03.2022

OMP D)

COMM —BANSAL CREDIT V/S

224/22 PUSHPAL CHANDHOK|PRINCE JAIN  |30.03.2022 23.03.2022

OMP (I)

COMM —BANSAL CREDIT V/S

p25/22 BALENDER KR TOMAR|VIKAS SEHGAL [30.03.2022 16.03.2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

OMP (I)KOTAK MAHINDRA
COMM BANK V/S RAJVIRASHISH KR
226/22 SINGH MOHAR 30.03.2022 ON LINE
OTAK MAHINDRA
OMP (DIBANK V/§
COMM RNATAKA FREIGHTIASHISH KR
227/22 CARRIER MOHAR 30.03.2022 ON LINE
CS COMM —-ICANARA BANK V/SANUJ
076/22 PUJA TRAVELS AGGARWAL 0.03.2022 ON LINE
M/S D LIGHT ENERGY|
P LTD V/S M/S
CS COMM —ABHIRAM ASHISH
977/22 MARKETING PANDEY 0.03.2022 ON LINE
SANJEEV GUPTA V/S
CS COMM —ADITYA RAJ
078/22 MAHESHWARI IMRAN KHAN 0.03.2022 28.03.2022
OMP D)
COMM —M/S ELECTRONICSRAHUL
p29/22 FIN V/S ANJALI ARTS [BHARDWAJ 1.03.2022 ON LINE
VACANT COURT OFCentral
SH. MANMOHAN|
SHARMA, DISTRICT]
JUDGE(COMMERCI
AL)-06, CENTRAL
779/2021 jasch foils vs vijay kumarfashish jain 02-03-2022 16-00-2021
TRIUMPH
784/2022  [ICICI BANK VS HANSA [LEGAL 02-03-2022 15-02-2022
ICICI BANK VS MHDTRIUMPH
787/2022  |[SALAMAN KHAN ILEGAL 02-03-2022 15-02-2022
ICICI BANK VSTRIUMPH
789/2022 |[SHARUKH KHAN ILEGAL 02-03-2022 15-02-2022




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate of e-
Registration Payment o
Court Fees

ICICI BANK VSTRIUMPH

788/2022 |MUKESH KUMAR ILEGAL 02-03-2022 15-02-2022
charavu sathya prasad|

808/2022  |vs mr. Prem ranjan neeraj kr jha 03-03-2022  [25-02-2022
ICICI BANK V§

810/2022 |[MAHARAJ SINGH Chetna bhalla 04-03-2022 23-02-2022
HDFC BANK VSINAVDEEP

169/2022 KAMLESH KHOLI SINGH 4-03-2022
HDFC BANK VS ARJUNINAVDEEP

170/2022 |[KUMAR SINGH 4-03-2022

179/2022  |bansal credit vs rambir [prince jain 04-03-2022
hdfc bank vs rakeshiNAVDEEP

180/2022  |kumar SINGH 04-03-2022
ICICI BANK VS AMAN

831/2022 |[MALHOTRA ALOK KUMAR [05-03-2022 22-02-2022
ICICI BANK VS MOHD,

829/2022 [NAUSHAD C.PARKASH 05-03-2022 26-02-2022
ICICI BANK]
VSSUBHASH

828/2022 |[CHANDER C.PARKASH 05-03-2022 24-02-2022




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

834/2022 Jrajander walia vs ndmc |s. k singh 07-03-2022 24-02-2022
M/S
CHOLAMANDALAM
INVESTMENT VS SHJRAVI SHANKAR
194/2022  |RATAN GHOSH GARG 07-03-2022
ANIMESH
AXIS BANK VS K (KHANDEWLWA
189/2022  PJAIN TRAVELS I 07-03-2022
ANIMESH
AXIS BANK VS CHAINKHANDEWLWA
188/2022  |SINGH L 7-03-2022

ram niwas gupta v
845/2022  [nirma gupta ankur singhal 0-03-2022 7-03-2022

GOPAL KHANNA VS
PRAKASH CHANDRAVIKASH
860/2022 |PANDEY IDUDEJA 09-03-2022 05-03-2022

872/2022 licici bank vs amit kumarjhemant gupta 11-03-2022 10-12-2021

icici bank vs gauay
871/2022  [kumar hemant gupta 11-03-2022 21-01-2022

state bank vs ravinder
783/2022  [singh lajit amar 11-03-2022 24-02-2022

pitbull nutriton india v
toyota financefal
193/2022  |services mayank bansal  [11-03-2022




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

RADHE SHYAMISATYENDRA KR
879/2022  |[YADAV VS NDMC SINGH 14-03-2022 07-03-2022

uco bank vs shri rajesh
893/2022  |kumar bkm 14—03-2022  |15-02-2022

009/2022 licici bank vs kundan lal Jsatish kumar 16-03-2022 25-02-2022

icici bank vs manish
005/2022  Jjolly satish kumar 16-03-2022 5-02-2022

007/2022 [icici bank vs sheetal satish kumar 16-03-2022 5-02-2022

bansal credits vs mohd
205/2022  |abrar prince jain 21-03-2022

ICICI BANK VS VIJAY]
023/2022 |BHANDARI ALOK KUMAR  [22-03-2022 16-03-2022

icici bank vs biswajeet]
039/2022  |kumar singh ALOK KUMAR [23-03-2022 16-03-2022

canaara bank vs mSs
042/2022  [sukhmoni homes sandeep tyagi 24-03-2022 21-02-2022

RAM SARAN DASS V§
044/2022  [SATISH KUMAR JAIN [RAMA SHARMA [|25-03-2022 03-03-2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

A.K.S PANWAR VS M/SPRIYARANJAN

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

140/2022 SBI CARD PAYMENT |KUMAR 25-03-2022
ALPHA RADIOS VS
051/2022  }JOJJOT ENTERPRISES [MOHIT GUPTA |25-03-20222 [16-03-2022
RISHI TRADING VDKSHITIZ
063/2022 |HILLSFOOD AHLAWAT 28-03-2022 25-03-2022
ROMANA HERBAL
CARE PVT. LTD,
087/2022 [VS.RAKESH CHANDNA 01-04-2022 08-03-2022
SH. DINESH BHATT|West INIL
, DJ (COMMERCIAL
COURT)-01
SH. GURDEEPWest INIL
SINGH, LD,
DISTRICT JUDGE
(COMM)-o02,
WEST, THC, DELHI
VACANT COURT OFNEW DELHI
SH. SANJEEV JAIN,
DISTRICT JUDGE
(COMMERCIAL
(COURT)-01 OMP R K STOCKHOLDING
PRIVATE LIMITED VSSHAILENDRA
(2:(321‘\/5M.)/ 3IJATALIA  FINANCHVERMA 02-03-2022  [17-02-2022
COMPANY LIMITED
J H TRANSPORT
Vs
ARB. Al
COMM.)/6/ Mﬁgigggﬁ ANDRAVI BARUKA [02-03-2022  [23-02-2022
po22 FINANCIAL SERVICES
LIMITED




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

PVT. LTD.

J H TRANSPORT
Vs
ARB. Al
MAHINDRA AND
2%(32/IM.)/5/ MAHINDRA RAVI BARUKA [02-03-2022  [23-02-2022
FINANCIAL SERVICES
LTD
CS HT MEDIA LTD Vs
COMM.)/25|DON BOSCO SCHOOLPUNEET BAJAJ [02-03-2022  [21-02-2022
6/2022 OF MANAGEMENT
PUNEET KAPOOR Vj{
M/S CASTLE 9
EX/84/2022 RESTAURANTS PVT.AMOL SINHA [02-03-2022 21-12-2021
LTD
JANKI KAPOOR Vs M/S
CASTLE 9
EX/83/2022|RESTAURANTS PVTJAMOL SINHA  |02-03-2022 15-12-2021
LTD THROUGH ITS§
DIRECTORS
ALOKE STEELS
OMP INDUSTRIES PRIVATE
COMM.)/32[LIMITED Vs SMSSEAP?EIIJ?)}IIQ&RY 02-03-2022 17-02-2022
2022 SINGAPORE INDIA|




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

M/S SHREE RATHNAM|
RESTAURANTS  PVT,
LTD. THROUGH AR
OMP (DILALIT SAHNI Vs M/S
COMM.)/36[VRINDAVAN FOODSAMAN VASISTH [03-03-2022  [25-02-2022
2022 THROUGH ITS
PROPRIETOR
PRASHANT
AGGARWAL
M/S. BW|
CcS MEDIA PUT. LD, VPATEL
. . V§
7?23224‘)/ 25lM/S. A.G. DAUTERSCHANDIOK  [0370372022  [10-01-2022
WASTE PROCESSING|
PVT. LTD.
cs R onu gy
s
3(;20(1)\21:1.)/26 FURNISHERS PVT.KAMAL BANSAL [05-03-2022 25-02-2022
ILTD.
CS DR. RAJEEV SOOD Vg
COMM.)/26[0STON TECHNOLOGY[SACHIN SAINI [05-03-2022 03-3-2022
4/2022 PVT. LTD.
M/S JAQUAR AND|
COMPANY PVT LTD|
CS THROUGH ITS
COMM.)/26[DIRECTOR Vs M/SADITYA GAUR [05-03-2022 28-02-2022
5/2022 EDISON LIGHT]
HOUSE THROUGH ITS§
PARTNER




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

cs M/S. ESS ELL CABLES
CO Vs M/SJAWAHAR
6?(;(1;/;1;4.)/26 MAHENDRA PUMPIGOYAL 05-03-2022  [02-03-2022
PVT.LTD
M/S. BW|
cs BUSINESSWORLD
MEDIA PVT. LTD. VYPATEL
?(2)(1)\21;4.)/ 25lM/S. A.G. DAUTERSCHANDIOK  [0570372022  [10-01-2022
’ WASTE PROCESSING
PVT. LTD.
CS RAJ TUBE CO. PVT|
COMM.)/27[LTD. Vs MANGI DEVIYASH KUMAR [10-3-2022 23-02-2022
/2022 JANGID
C(‘ZSOMM )/2 HT MEDIA LID VsPUNEETBAJAJ 10-03-2022 04-03-2022
)/27\REMYA ADVERTISING 3 4-03
2/2022
CS HT MEDIA LTD Vs PG
COMM.)/27|ADVERTISING PVIIPUNEET BAJAJ h0-03-2022 08-03-2022
3/2022 LTD




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS ICICI BANK LTD
COMM.)/27|Vs Egi/[}}é{L 11-03-2022 23-02-2022
8/2022 KHEM PAL SINGH
CS SANJEEV LAL Vs M/S
COMM.)/28ELROY MOTORSANUBHA GOEL [14-03-2022 09-03-2022
/2022 PRIVATE LIMITED
HOUSING
cs DEVELOPMENT
COMM.)/28 FINANCE RAMEEZUDDIN 15-03-2022 17-02-222
/2022 ' CORPORTATION LTDRAJA
g Vs SUSHMA BETTY]
DAS
HOUSING
CS DEVELOPMENT
COMM.)/28[FINANCE WAEEZUDDIN 15-03-2022 17-02-2022
6/2022 CORPORTATION LTD|
Vs ANAND SOONDAS
cs HUGO BOSS TRADE
MARK MANAGEMENT|SHRAVAN
?gggg&')/ 29GMBH AND CO KG VSBANSAL 22-03-2022  [16-03-2022
2 EURO VALLEY




Date ofDate of
Registration Payment
Court Fees

e-
(0}

Petitioner Name VSAdvocate
Respondent Name

District Case No.

s HINDUSTAN  MEDIA
VENTURES LTD Vs
COMM.)/29NIRAJ AGGARWALPUNEETBAJAJ 24-03-2022 03-03-2022
8/2022
HUF
CCSOMM)/Q UNDER ARMOUR INCAASTHA 2 onn00s oo on.0022
/295 ASHOK KUMAR  [SHARMA 4-03 9-03
/2022
CoMM )/30[iDFC BANK LTD. Ve s pNATL SINGHIB0-03-2022  J04-03-2022
J/39DIGANTA BORAH p0-03 403
8/2022
cs BANK OF INDIA Vs
COMM.)/30[SANJAY KUMAR%%?,&ESH 30-03-2022 14-03-2022
7/2022 SHARMA
10 [SH. GURVINDERNEW DELHI
PAL SINGH,|
DISTRICT JUDGH \RB AP H TRANSPORT VS|
(COMMERCIAL coMM,) | MAHINDRA ANDSH. RISHABH| . .o Lo oo
COURT)-02 NO. 52020 [MAHINDRA FINJGARG 03 3.02.
-5 SERVICES LTD.




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS (COMM.)STATE BANK OF INDIASH VIJAY
INO. VS. NADEEM AHMEDPR'AKASH 02.03.2022 21.02.2022
250/2022 [KAZMI
DELHI CABZ AND
CS (COMM.)SERVICES PVT LTD| MAN.
INO. VS. RAHEJAII:I/Iii\IDA JU02.03.2022 £27.10.2021
251/2022 [DEVELOPERS PVT
LTD.
CS (COMM.)
CANARA BANK VSJSH. SUSHIL KR,
INO. ASHOK KUMAR RAT 02.03.2022 02.02.2022
248/2022
Cs (COMM Y ATLIARA PRODOT s HrIvAsTAVA
INO. PRAYAG POLYTECHAND 02.03.2022 11.01.2022
249/2022 PVT LTD. ASSOCIATES
KRIPA SHANKAR|
(8 (COMMJSINGH Vs. AYURVEDASH.  RAKESH . . |
: FARMS INDIA PVI[BENIWAL 303 5.02.
260/2022
LTD.
OMP VIJAY SINGH SUNDASH UDAY
COMM.) VS. METSO INDIA PVT[. 03.03.2022 £4.02.2022
CHAUHAN
INO. 35/2022|LTD.
CS (COMM.)STATE BANK OF INDIASH SUNTL
INO. VS. MR. GOPESHSEHRAWAT 04.03.2022 18.09.2021
262/2022 [KUMAR MEENA




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

OMP (1yGUIRAL ESTATES PVT)
comm)  JEID. VS.  ZUIBASH. BIMLENDU| oo |oo oo o000
NO. 45,2022/ HOSPITALITY LLP FORSHEKHAR 03 9-03.
45 10.03.2022
I(\:I%(COMM')STATE BANK OF INDIASH. ASHORL (oo oo
: VS. NIRMALA PANDEY [KUMAR BHAL ['4-93 03
283/2022
CS (COMM.)STATE BANK OF INDIAL . ASHOK
INO. VS. VINAY KAUSHAL - 14.03.2022 08.03.2022
KUMAR BHAL
282/2022 [FOR 14.03.2022
oMP MANNI SINGH VS|
COMM.) PNB HOUSING FIN.%IZRSHMRINALL14.03.2022 17.09.2021
INO. 42/2022|LTD.
g%(COMM')HT MEDIA LTD. VSISH. MADHUR| .. .. | =
: ANISHA JAINFOR  [DHINGRA 5.03. 9-03
284/2022
CS (COMM.)JCANARA BANK VS|
INO. PRAKASH CHANDRA\S]E;[SASI{\KII\}ENDU16.03.2022 11.03.2021
289/2022 |SHUKLA AND ORS.
g%(COMM')STATE BANK OF INDIASAGAR & SAGARL, o 0 | (2 noon
bo3/2002 |5 P-K-BROTHERS  [LAW OFFICE -03- 03




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

OMP TIMSY DHAWAN VS|
COMM.) KOTAK MAHINDRAéI}%('OHI RAJEEV22.03.2022 £0.11.2021
INO. 43/2022PRIME LTD.
hiisc.  pgMISC.  APPLICATION
. HDFC BANK LTD. VS/SH. P.K. MANOJ [24.03.2022 11.02.2022
NO. 31/20220y 11NA TURT
OMP VACHANDEEP
SHIPPING INDIA PVI|SH. MALAK]
I\SgMév;gOﬂLTD. VS. INDOSTARBHATT 24.03.2022  122.03.2022
-4 CAPITAL FIN. LTD.
OMP VACHANDEEP
comm) [PHIPPING INDIA PVISH. MALAKL oo b omooss
NO. 47/2022|2TD: VS. INDOSTARBHATT 4.03. 03
- 47 CAPITAL FIN. LTD.
BELAIR TRAVEL AND
g%(COMM')CARGO PVT LTD. VSISH. DEEPAKKR] ... | .
: KOREAN  AIRLINESSRIVASTAVA  [2:93 5.03.
300/2022 |Gy
MISC.  APPLICATION|
GANGES RAI
II:I/I(I)SC’Z/zoggINTERNATIONAL PVTSEARMA UL25.03.2022 02.11.2021
-3 LTD. VS. ZAMIL INFRA|
PVT LTD.
TRISQUARE
oMP (DSWITCHGEARS  PVT|
COMM.) LTD. VS. SHAPOORJISH. S.GOEL £26.03.2022 £2.03.2022
INO. 59/2022PALLONJI AND
COMPANY PVT LTD.




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Payment

ofDate of e-
o

Court Fees

CS (COMMJyNioN OF INDIA VS/SH.  ROHATAS
INO. SHABANAM PREVEN [KUMAR 26.03.2022 16.03.2022
301/2022
OMP (DSNAPON TOOLS PVT,
LTD. VS. BALESARAMS. MUKTI|
COMM.) GARAGE CHOUDHRY £26.03.2022 06.09.2021
NO. 58/20220 5 pMENTS
OMP SWASTIK
COMM.) g‘FDRAJ\E]gTA';‘I]iRI ]];Vgill_leARMANISH28.03.2022 16.03.2022
INO. 52/2022SHA.RMA. 1
CS (COMM’)TCI EXPRESS LTD. VSIKHETAN &
NO. ARTHANT PRINTERS |[KHETAN ADV. [0:03:2022  [11.02.2022
309/2022 )
CS (COMM.)GOZERO MOBILITY|
INO. PVT LTD. VS. JASMEET[IYYER & CO. 30.03.2022 21.03.2022
310/2022  [SINGH
TOUCHWOOD
CS (COMM.) ENTERTAINMENT
INO. LTD VS SIGMAMOHIT GUPTA [31.03.2022 25.01.2022
312/2022 1 AR WING LLP
11 [SH. SANJIV JAIN,NEW DELHI
IDISTRICT JUDGE cS SATYA PRAAKSH]
(COMMERCIAL COMM)/25 [PARANWAL VJUMESH KUMAR o | o o
COURT)-03 /5025 5 |ASWATH BURNWAL(P), 3 7
INNOVATION PVT LTD
CS HEMA BARANWAL Vs
COMM)/25 ASWATH INFTATECHEIDJ/IIE:I?T‘}/\I] AEI(J}I)\;I AR02-03-2022 17-02-2022
3/2022 PVT LTD ’




District

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

/2022

Vs M/S GURIND SALES

M/S GOPAL  DAS
cs ESTATES AND

HOUSING PRIVATEBIMLENDU
COMM)/25 LIMITED VSSHEKHAR(P) 02-03-2022 02-03-2022
/2022 KUSHVINDER SINGH]

JOBAN
CS AKASH GUPTA Vs
COMM)/25 [FASHION SHOE POINTS&%A}II*(PI;RASADoz—og—zozz 17-02-2022
5/2022 Anr ’
CCSOMM) /a5 PUMA SE Vs ASHOKShashi  Pratapl,. oo |s o0 000
8 /2022 KUMAR Ojha(P),
OMP UTTAM PRAKASH V{ AMAN
COMM)/33 [UNION OF INDIA ANDV ASISTH(P) 03-03-2022 28-02-2022
2022 ANR ’
CS PREM MERCANTILESKRISHAN
COMM)/25 [PVT LTD Vs ANJALIKUMAR 03-03-2022 18-02-2022
0/2022 CHEMICALS SHARMA(P),
OMP UNION OF INDIA V§{
COMM)/36 [MS SWAGATMA|V.K RAI(P), 04-03-2022 21-02-2022
2022 ENTERPRISES
OMP DELHI METRO RAIL
COMM)/37 ggﬁ%%%qﬂ%lg M /SChirag Mittal(P), [05-03-2022 28-02-2022
2022 JITENDER KUMAR
cs JAQUAR AND

MP. P LTD VSADITYA

COMM)/26 IS/I?&HE% A\Ig VSG AUR(P) 05-03-2022  [28-02-2022
7/2022 TRADING COMPANY
o HINDUSTAN MEDIA|

VENTURES LTD VYPUNEET
COMM)/26 NARESH KUM AI?B AJAJ(P) 05-03-2022 09-02-2022
8/2022 GARG ’
CS
COMM)/26 SH SURENDRA NATHAMIT SETHI(P), |07-03-2022 28-02-2022




District

Petitioner Name VSAdvocate
Respondent Name

SYNC IN DESIGN PVT]

Date

ofDate of

Registration Payment

Court Fees

CS
LTD Vs SAMSUNGSHRESHTH
‘;g(l)\gl:[)/ 27 INDIA ELECTRONICSJAIN(P), 10-03-2022  07-03-2022
o PVT LTD
s SYNC IN DESIGN PVT]
LTD Vs SAMSUNGSHRESHTH
(/:(23331;/[)/ 27 INDIA ELECTRONICSJAIN(P), 10-03-2022  107-03-2022
i PVT LTD
cs HINDUSTAN MEDIA|
VENTURES LTD Vs PGPUNEET
COMM)/27 ADVERTISING PVIIBAJAJ(P), 10-03-2022 07-03-2022
6/2022
LTD
CS INIPPON EXPRESS SHIVAM
COMM)/27 INDIA PVT LTD VSSHARMA(P) 11-03-2022 09-03-2022
/2022 SARA SAE PVT LTD ’
CS ICICI BANK LTD V§{
COMM)/28 [KUBER SINGHESISVI}X?{I(‘P) 11-03-2022 £3-02-2022
0/2022 MANRAL ’
M/S ANAROCK]
CS PROPERTY
COMM)/29 [CONSULTANTS PVTICI:II{%R‘SH‘I(% b1-03-2022  |02-03-2022
/2022 LTD Vs MR ASHOK ’
JAIPURIA
cS SARAN MOTORS
COMM)/2 PRIVATE LIMITED VHLOKESH 21-03-2022 07-03-2022
/2022 9DbP TOUR  AND[BHOLA(P), 3 7-03
TRAVELS
CCSOMM)/z PUMA SE Vs ASHOKShashi Pratapzl_O 2022 00-02-2022
9 [KUMAR Ojha(P), 3 9-03
0/2022
OMP BHARDWAJ
ENTERPRISES AND|
2(32/;M)/49 ORS Vs SUSHILAATUL RATHI(P), |24-03-2022 21-03-2022
SHARMA
VACHANDEEP
OMP SHIPPING INDIA|
COMM)/48 [PRIVATE LIMITED VsMalak Bhatt(P), [24-03-2022 21-03-2022
2022 INDOSTAR  CAPITAL

FINANCE LIMITED




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

OMP INEERAJ JAIN Vs M/SSONAL
COMM)/51/[RELIGARE BROKINGCH AUHAN(P) 26-03-2022 21-03-2022
0022 LTD ’
M/S  SACHIDANAND|
CS INSULUTIONS Vs
COMM)/30 [HEBITECH BALRAM(P), 29-03-2022 26-03-2021
2/2022 INFRAVENTURES PVT]
LTD
SPRINGER  NATURE
CS INDIA PRIVATH
COMM)/30 [LIMITED Vs M/SMohit Kumar(P), [30-03-2022 21-03-2022
3/2022 ITRIANGLE INFOTECH
PRIVATE LIMITED
CS PUNJAB NATIONAL
COMM)/30 [BANK Vs MS REKHAS&E%‘%I 30-03-2022 21-03-2022
6/2022 AGARWA AND ANR ’
CS PUNJAB  NATIONAL
COMM)/30 [BANK Vs MR LALITS&?%AP? 30-03-2022 21-03-2022
5/2022 AGARWAL AND ANR ’
cs PUNJAB NATIONAL
BANK Vs FOURTHIGEETANJALI
3(2)(1)\21;4)/ 39 IVOICE MEDIASHARMA(P),  [3070372022  [23-03-2022
K NETWORK PVT LTD
DAYANAND MEDICAL
OMP COLLEGE AND Gurvinder
COMM)/53 [HOSPITAL MANAGINGSuri(P) 31-03-2022 20-03-2022
2022 SOCIETY Vs DR ’
SANJAY SINGH NEGI
12 SH. PREM KUMARSOUTH INIL
BHARTWAL
IDISTRICT JUDGH
(COMMERCIAL
COURT)-01
13 [SH. VINAY KUMARISOUTH CS(COMM)/ [IFFCO-MC CROP|Shubham Saigal
[KHANNA, dISTRICT| 216/2022 [Science Pvt Ltd Vs
JUDGE(COMMERCI Polba Samabay Krishi 1.02.2022 6.02.2022
AL COURT)-03 Unnayan Samity Ltd 31.03- 03
CS(COMM)/ [Picture Time DigiplextAtul T.N.
220/2022 [Pvt Ltd Vs. Coral Events
& Designs & Ors.
31.03.2022 30.03.2022




District

SOUTH-EAST

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

15 VACANT COURT OH
IMS. RAJ RANT]
MITRA, DISTRICT]
JUDGE (COMM-o02),

SOUTH EAST]
DISTRICT, SAKET]
COURTS, NEW,
DELHI

SOUTH-EAST

CS ESHU
COMM)/18 [CANARA BANK VYCHAUDHARY(P)
u/2022 VIKAS KUMAR SINGH 02-03-2022 23-02-2022
CS BANK OF BAHRAIN
COMM)/27 [AND KUWAIT BSC VsYashvardhan
8/2022 RAVI MISHRA Singh(P), 16-03-2022 15-03-2022
M/S AVENIR|
INNOVATIVE
SOLUTIONS
CS C/OPANKAJRATHORE
COMM)/18 Vs M/S SAMPARKIMEGHA BATRA
5/2022 SOFTWARES MS(P), 02-03-2022 11-02-2022
ABHAY VOHRA V{
CS APOLLO MUNICH
COMM)/18 [HEALTH INSURANCHJASPAL
6/2022 COMPANY LIMITED |SINGH( P) 02-03-2022 23-02-2022
CREATION THROUGH
ARUN KHURANA Vs
AAA APPARELS MFG
CS CO (THROUGH ITS
COMM)/18 [PROP ASHWANIAKSHAY
7/2022 CHOPRA) GOEL(P), 03-03-2022 09-02-2022
CS
COMM)/19 [STATE BANK OF INDIAIGAURAV
4/2022 Vs SHAHIL PURI(P), 04-03-2022 09-02-2022
CS
COMM)/191ISTATE BANK OF INDIAINAZIA
2022 Vs SAMRAT DEVGAN [PARVEEN(P), |04-03-2022 02-03-2022
CS
COMM)/19 [STATE BANK OF INDIAINAZIA
0/2022 Vs RAM LAL PARVEEN(P), |04-03-2022 02-03-2022
DELHI INSTITUTE OH
PHARMACEUTICAL
SCIENCES AND
CS RESEARCH V§
COMM)/18 [SUPREME LOGISTICSBHAVYA
0/2022 AND ANOTHER sEHATLA(P), 04-03-2022 28-02-2022




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Payment

ofDate of e-
o

Court Fees

CS

COMM)/19 [STATE BANK OF INDIAIGAURAV

3/2022 Vs SURAJ PRAKASH  [PURI(P), 04-03-2022  [09-02-2022

CS

COMM)/19 |STATE BANK OF INDIAAMIT KUMAR

2/2022 Vs ZAMRUDA BEGUM [SINGH(P), 04-03-2022 21-02-2022

CS STATE BANK OF INDIA|

COMM)/23 [Vs RATNAKARNAZIA

7/2022 VITTHAL HADPAD PARVEEN(P), |05-03-2022 IN/A

CS STATE BANK OF INDIA|

COMM)/23 [Vs SAGARMAINAZIA

6/2022 GHOSALYA PARVEEN(P), |05-03-2022 IN/A

CS STATE BANK OF INDIA|

COMM)/23 [Vs ABHAY PRATAP

8/2022 SINGH RAJEEV SAGAR [05-03-2022 IN/A
RIDHI

CS INTERNATIONAL V{

COMM)/23 MK TRADERS ANDATUL KUMAR|

/2022 ORS BANDHU(P), 05-03-2022 1-08-2021

CS M/S SCJ PLASTIC PVT|

COMM)/24 [LTD Vs M/S PHOENIXUITENDER 11-01-2022 and

2/2022 UDYOG PVT LTD SHARMA(P), 07-03-2022 22-02-2022
M/S AKZO NOBEL

CS INDIA LIMITED V§{

COMM)/24 M/S HARSH PAINTRAJ KUMAR|

/2022 CORPORATION RUHIL(P), 07-03-2022 10-09-2021
M/S VARQ FOODS
THROUGH ITS
PROPRIETOR KARAN]|

CS MOHAN MUKKAR Vs §

COMM)/24 |AND S FOOD INC ANDIGEETIKA

8/2022 ORS KAPUR(P), 08-03-2022  [25-02-2022

CS ICICI BANK LTD V§

COMM)/24 [MOHD SHAHZADNAZIA

/2022 ALAM PARVEEN(P), [08-03-2022 17-02-2022




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS PUNJAB NATIONAL

COMM)/26 BANK Vs M/S UNIKIRANJANA

0/2022 RUBBER INDUSTRIES [PATHAK(P), 10-03-2022 02-03-2022

CS

COMM)/26 [UCO BANK Vs MSBinay kumar

/2022 DEEPA Mishra(P), 11-03-2022 23-02-2022

CS

COMM)/26 [UCO BANK Vs SHRIBinay kumar

/2022 CHARANJEET SINGH [Mishra(P), 11-03-2022 23-02-2022

CS UCO BANK Vs SHRI|

COMM)/26 [VIRENDER Binay kumar

2/2022 BHARDWAJ Mishra(P), 11-03-2022 23-02-2022
ADEEL AHMED KHAN|

CS AND ANR Vs IMPERIA

COMM)/27 [STRUCTURES RAJAT

4/2022 LIMITED AGNIHOTRI(P), [14-03-2022 25-02-2022
ONEog7

CS COMMUNICATIONS

COMM)/27 ILTD Vs ALERTBOXKAPIL

/2022 VENTURES PVT LTD  |GUPTA(P), 14-03-2022 07-09-2021

CS INDIAN OVERSEASMUNISH

COMM)/27 BANK Vs AR HANDER

/2022 KUMAR SAXENA OSHI(P), 14-03-2022 13-01-2022
ONE

CS COMMUNICATION

COMM)/27 [LIMITED Vs MAN PIL

6/2022 IMPALA M3 MOVIEZ |GUPTA(P), 14-03-2022 28-02-2022

CS

COMM)/27 [ICICI BANK LTD VSCHET

7/2022 SURAT DEVI PARKASH(P), [15-03-2022 01-02-2022

CS SUSHMA MITTAL V§

COMM)/28 JATAV SUDHARIPAWAN KUMAR|

/2022 SAMITI IMITTAL(P), 21-03-2022 00-03-2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate
Registration Payment

of e-
o
Court Fees

UNION BANK OK
CS INDIA Vs AGGARWAL
COMM)/28 BARTAN STORE AND|
7/2022 OTHERS Ritu Mishra(P), [21-03-2022 22-02-2022
CS UNION BANK OF
COMM)/28 [INDIA Vs AGGARWAL
8/2022 TRADING COMPANY |Ritu Mishra(P), [21-03-2022 28-02-2022
CS
COMM)/29 [BANK OF BARODA VSNIRMAL
0/2022 LOCO SMART FIT KUMAR(P), 22-03-2022 14-03-2022
CS CENTRAL BANK OF
COMM)/29 [INDIA Vs GURPREET|
/2022 [KAUR VIVEK OJHA(P), [22-03-2022 14-02-2022
CS CENTRAL BANK OF
COMM)/29 INDIA Vs MANOJ|
/2022 KUAMR JHA VIVEK OJHA(P), [22-03-2022 14-02-2022
CS
COMM)/29 [CENTRAL BANK OF
/2022 INDIA Vs CHUNNI LAL|VIVEK OJHA(P), |22-03-2022 14-02-2022
CS CENTRAL BANK OHR
COMM)/29 [INDIA Vs HARI|
/2022 MURARI VIVEK OJHA(P), [22-03-2022 14-02-2022
CS CENTRAL BANK OHR
COMM)/29 [INDIA Vs RAM|
2/2022 CHANDER SHARMA |[VIVEK OJHA(P), |22-03-2022 14-02-2022
ITS PROPRIETOR
ANISH SHARMA
CS s M/S NAKSHATRA
(COMM)/2 13 THR ITS
95/2022 [PROPRIETOR RAVIKANGAN
(TM) SHANKAR RODA(P), 23-03-2022 [16-03-2022
HOUSING
DEVELOPMENT
CS FINANCE
COMM)/29 [CORPORATION LTD V: EEZUDDIN
6/2022 RIMPY PILLANIA s| A(P), 24-03-2022 17-02-2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District

CS BANK OF BARODA V§

COMM)/29 M/S K  KASHYAPBIMAL

8/2022 STORES KUMAR(P), 24-03-2022 08-03-2022
HOUSING
DEVELOPMENT

CS FINANCE

COMM)/29 [CORPORATION LTD V§JRAMEEZUDDIN

7/2022 MANISH DIMRI RAJA(P), 24-03-2022 17-02-2022

CS KRION INDUSTRIESPRADEEP

COMM)/30|PVT LTD Vs RFBSINGH

0/2022 LATEX LTD AHLUWALIA(P), [25-03-2022 17-12-2021
SH VIJAY MALHOTRA|

CS PROP MONA

COMM)/30 [ENTERPRISES) Vs M/SVIPIN

/2022 AVA APPARELS LLP  |GUPTA(P), 26-03-2022 IN/A
M/S INDOSPIRIT]
ELECTRONICS
PRIVATE LIMITED Vg

CS SH MANOJ KUMAR|

COMM)/30 [PROPRIETOR M/S

/2022 CHOUDHARY SALES) |Girish(P), 26-03-2022 15-03-2022

CS INISHA GINODIA V{

COMM)/30 [BOMBAY RAYONSHIVOM

2/2022 [FASHIONS LTD GARG(P), 26-03-2022 21-03-2022
CAVALIER LOGISTICS
PVT LTD Vs OM

CS PRAKASH SAGAR (prop|

COMM)/30of  M/S OM|SHIVAM

/2022 INTERNATIONAL SHARMA(P), 28-03-2022 21-03-2022
AR MAYANK JAISWAL
Vs MS  VALECHA
ENGINEERING PVT]

CS LTD THROUGH ITSSURESH

COMM)/30 MD JAGDISH KISHINICHANDER

6/2022 CHAND VALECHA SHARMA(P), 28-03-2022 09-03-2022

CS STATE BANK OF INDIA|

COMM)/30 [Vs ANURADHAMANOJ

/2022 PANSARI KUMAR(P), 28-03-2022 28-02-2022
SUNSHINE TEAHOUSH

CS PVT LTD Vs MACSEN|

COMM)/31 [CONSULTANCY INDIAANKIT

/2022 PVT LTD MIGLANI(P), 29-03-2022 15-03-2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Payment

ofDate of e-
o

Court Fees

CS AIRTEC
COMM)/31 [ELECTROVISION PVIMOHIT
2/2022 LTD Vs SUNIL KUMAR JOLLY(P), 29-03-2022 08-03-2022
RAJPAL  BROTHERS
ELECTRONICS PVT]
CS LTD Vs JINGLE ZONE
COMM)/31 [ANIMATIONS PVT LTDHARSHVARDHA
/2022 AND ORS IN PANDEY(P), [29-03-2022 23-03-2022
INDIAN OVERSEAS
BANK Vs M/S
CS PAVITRAM MUNISH
COMM)/31 [CONSTRUCTIONS PVTICHANDER
6/2022 LTD JOSHI(P), 0-03-2022 23-03-2022
PUNJAB  NATIONAL
BANK Vs M/S SHRI
RAM FASHION|
CS CRAFT(REGD)
COMM)/31 [THROUGH ITS PROPPREM PRAKASH]
7/2022 RAJU GOSWAMI MANN(P), 0-03-2022  |08-03-2022
M/S HIGHFIELD
DISTILLERS AND
BOTTLERS PVT LTD|
CS THR AR SURIYASHVIPIN KRIPPAL
COMM)/31 |BHATT Vs RAVINDERSSINGH (VIPIN|
8/2022 KUMAR KUMAR)(P), 31-03-2022 03-03-2022
16 [SH. SANJAY|EAST CS (COMM) DEEPALI 07-03-2022 03-03-2022
SHARMA-I 78/2022 KAUSHI
ENGINEERED
FACILITY
MANAGEMENT
SERVICES VS
PDMANABH PRIVATHE
LTD & ANR
17 [VACANT COURT OFNorth-East
MS. SARITA
?IIJIIK)IEEL, DISTRICT] INDU TRADING AND|
s C.S(COMM)-RULLING WORKS V§ COURT FEES
(COMMERCIAL 16/2022  [ROYAL TOUCH AND | [VEKSHARMA02.03.2022 Wy pr gD
COURT) IANR.
(w.e.f- 20.07.2021)
MEGH MEDITECH
PRIVATE LIMITED VS
SEAWAYS SHIPPING
C.S(COMM)-|AND LOGISTICSJITENDRA COURT FEES
17/2022 LIMITED KUMAR TIWARI [02.03.2022 INOT FILED




Case No.

Petitioner Name VSAdvocate
Respondent Name

M/S BAJAJ FINANCE

Date

ofDate

of e-

Registration Payment o

Court Fees

LIMITED VS M/S OM COURT FEES
EX-71/2022 |[UDYOG RIT ARORA 03.03.2022 INOT FILED

KOTAK MAHINDRA

BANK LTD VS COURT FEES
EX-72/2022 [GAUTAM KUMAR IANKUR KAYTAL [03.03.2022 INOT FILED

KOTAK MAHINDARA|

PRIME LTD VS COURT FEES
EX-73/2022 [RIZWAN B ROHIT BOHRA [03.03.2022 INOT FILED

PND MASALA CO

THROUGH ITS

IPROPRIETOR SHRI|

PRAHLAD RAI GAR(

VS SHREYA
C.S(COMM)-[HOSPITALITY COURT FEES
18/2022 SERVICES PVTLTD MOHIT KUMAR [04.03.2022 INOT FILED

KOTAK MAHINDRA|

PRIME LTD VS COURT FEES
EX-74/2022 [RAMPHAL SINGH ROHIT BOHRA [07.03.2022 INOT FILED
CS(COMM)- |RAVI CHOUDHARY V§ COURT FEES
h9/2022 GAJENDER SINGH ARUN KUMAR [07.03.2022 INOT FILED

RBL. BANK LTD VSSHAILENDRA COURT FEES
EX-75/2022 JAKASH GOSWAMI SOLANKI 08.03.2022 INOT FILED




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate

of e-

Registration Payment o

Court Fees

RBL BANK LTD V§

M/S DEV CONCEPTSSHAILENDRA COURT FEES
EX-76/2022 [AND ORS. SOLANKIg 08.03.2022 INOT FILED

RBL BANK LTD VS M/S

RAJUL PACKERS ANDISHAILENDRA COURT FEES
EX-77/2022 |ORS. SOLANKI 08.03.2022 INOT FILED

SBI CARDS AND|

PAYMENTS SERVICESWASIQUR

LTD VS SANJAYRAHMAN COURT FEES
EX-78/2022 [KUMAR IKAHAN 10.03.2022 INOT FILED

INDUSIND BANK

LIMITED VS SINGH]

TRADING AND COSURAJ COURT FEES
EX-79/2022 JAND ANR. CHAUDHARY [10.03.2022 INOT FILED
CS(COMM)- [SAURAV RAWAL VSANIMESH COURT FEES
00/2022 KARAN PANDEY RASTOGI 10.03.2022 INOT FILED
MISC  DJ4BITTU VS BALLI @ COURT FEES

7/2022 BALLI BAGGI WALE  [B K MISHRA 11.03.2022 INOT FILED

DHANI LOANS AND|

SERVICES LIMITED V. HUL COURT FEES
EX-81/2022 [VIKAS GUPTA HARDWAJ 14.03.2022 INOT FILED




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate

of e-

Registration Payment o

Court Fees

STATE BANK OF INDIA|
CS(COMM)- |[VS YOGENDER COURT FEES
21/2022 SHARMA VAISHALI 15.03.2022 INOT FILED

IDHANI LOANS AND|

SERVICES LIMITED V§

SANJAY KUMARRAHUL COURT FEES
EX-82/2022 VERMA BHARDWAJ 16.03.2022 INOT FILED

M/S MARVEL HOTELS

AND BUILDERS PVT]
CS(COMM)- [LTD VS M/S OCKTEIJRANJAN COURT FEES
p2/2022 HOTELS PVT LED KUMAR 21.03.2022 INOT FILED

M/S LEGACY HOTELS

AND INFRAPROJECTS

PVT LTD VS M/S
CS(COMM)- |[OCKTEL HOTELS PVT|RANJAN COURT FEES
23/2022 LTD KUMAR £1.03.2022 INOT FILED

IKOTAK MAHINDRA

PRIME LTD VS

SHAHJAD KHAN AND| COURT FEES
[EX-83/2022 JANR. ROHTI BOHRA [22.03.2022 INOT FILED

YES BANK LTD V§

DINESH KUMARKUNAL COURT FEES
EX-84/2022 [GOYAL IMAKHIJA 23.03.2022 INOT FILED

SBI CARDS AND

PAYMENT SERVICES

LIMITED VS SEEMASANJAY KUMAR COURT FEES
EX-85/2022 SHARMA SINGH £3.03.2022 INOT FILED




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate

of e-

Registration Payment o

Court Fees

KOTAK  MAHINDRA
EX(COMM)-[BANK LTD VS RINKU COURT FEES
/2022 PANDEY ANKUR KATYAL [29.03.2022 INOT FILED
EX(COMM)-HDFC BANK LTD VSSANJEEV COURT FEES
/2022 IDARSHAN KUMAR KUMAR 20.03.2022 INOT FILED
EX(COMM)-HDFC BANK LTD VSSANJEEV COURT  FEES
/2022 GAJENDER SINGH KUMAR 29.03.2022 INOT FILED
EX(COMM)-HDFC BANK LTD VSSANJEEV COURT FEES
K/2022 ZEESHAN HAIDER KUMAR 20.03.2022 INOT FILED
18 [MS. NIVEDITA ANILISHAHDARA
SHARMA
CS PUNJAB NATIONAL
COMM)/16 [BANK Vs MR[BINEY KUMAR
6/2022 SUBHASH IMISHRA(P), 03-03-2022 01-03-2022
PUNJAB NATIONAL
BANK Vs MR PRINCH
CS BABBAR PROPRIETOR]
COMM)/16 [OF ROYAL BABBARBINEY KUMAR
b/2022 JEWELLERS IMISHRA(P), 03-03-2022 03-03-2022
CS PUNJAB NATIONAL
COMM)/16 BANK Vs MR RISHI| INEY KUMAR
/2022 KUMAR SHUKLA ISHRA(P), 03-03-2022 02-03-2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS PUNJAB  NATIONAL

COMM)/16 BANK Vs MR RISHIBINEY KUMAR

/2022 KUMAR SHUKLA IMISHRA(P), 03-03-2022 02-03-2022
M/S SHIV  SHAKTI

CS ENTERPRISES (HUF

COMM)/15 [Vs M/S NANO PHYTONIHAL

0/2022 PHARMACY PVT LTD [SINGH(P), 03-03-2022 01-03-2022
M/S MEENAKSHI IN

CS FSTYLE Vs MOHAMED|

COMM)/15 [NEHALUDDIN AMIT

8/2022 MULLICK SISODIA(P), 03-03-2022 01-03-2022
KAPIL. DEV SURI V§

CS IEAST DELHISATYENDRA

COMM)/16 [MUNICIPAL KUMAR

8/2022 CORPORATION SINGH(P), 4-03-2022 1-03-2022
KAPIL DEV SURI Vg

CS EAST DELHISATYENDRA

COMM)/16 MUNICIPAL KUMAR

7/2022 CORPORATION SINGH(P), 04-03-2022 02-03-2022

CS

COMM)/18 MAHALAKSHMI PIPESSAURABH

0/2022 Vs SLY INDUSTRIES [JJHAMB(P), 07-03-2022 02-03-2022

CS M/S MEENAKSHI IN-

COMM)/181STYLE Vs M/S BHARATIAMIT

2022 IMILAP AND ANR SISODIA(P), 07-03-2022 07-03-2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

SHASHI KANT AND|
CS ORS Vs CHD|
COMM)/18 [DEVELOPERS LTDIRAJESH
b/2022 AND ORS PATHAK(P), 09-03-2022 05-03-2022
CS HARDMAN JEANS Vs
COMM)/18 [FASHION BULL INDIA|
/2022 RETAIL) PVT LTD S A KHAN(P), 00-03-2022 06-03-2022
DENIM
CORPORATION
THROUGH ITS
CS IMANAGER ASHOK]
COMM)/19 [KUMAR GARG Vs M/SMAYANK
0/2022 ARTHANT SYNTEX RUSTAGI(P), 14-03-2022 10-03-2022
CS PUNJAB  NATIONAL
COMM)/191IBANK Vs MAHENDERANIKET
2022 IPRASAD GUPTA RAJPUT(P), 14-03-2022 10-03-2022
CS ABHISHEK GOYAL V{
COMM)/19 [M/S UJJWALKAPIL
/2022 TRADERS AND ANR  |[GOYAL(P), 16-03-2022 15-03-2022
CS
COMM)/20 [DEVENDRA TOMARMANOJ
0/2022 Vs SAHIL. ARORA KUMAR(P), 15-03-2022 15-03-2022
CS
COMM)/19 [PUNJAB NATIONALGIRISH
7/2022 BANK Vs NEETU BAID |[CHANDER(P), [16-03-2022 15-03-2022




Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS PUNJAB  NATIONAL

COMM)/19 BANK Vs DEVENDER|IGIRISH

8/2022 BAID CHANDER(P), [16-03-2022 15-03-2022

CS PUNJAB  NATIONAL

COMM)/19 BANK Vs M/S ALPINHEGIRISH

0/2022 I[FACILITY PVT LTD CHANDER(P), [16-03-2022 16-03-2022

CS M/S SHIVA MOTORS

COMM)/20 [Vs M/S DELHINITIN KUMAR

6/2022 SCOOTER AND ORS  [JAIN(P), 21-03-2022 15-03-2022
AM CABLH
INDUSTRIES

CS THROUGH PROP/AR|

COMM)/21 [SH ANKIT MOHATA VSANUJ

/2022 IKAVITA CABLE TOMAR(P), 21-03-2022 21-03-2022
PUNJAB NATIONAIL
BANK Vs FAIZAN|
ENTERPRISES

CS THORUGH ITS

COMM)/21 [PROPERITOR GIRISH

/2022 IMASROOR ALI CHANDER(P), [21-03-2022 21-03-2022

CS

COMM)/22 [CANARA BANK Vs MSSUBODH

/2022 PRIYA KUMAR(P), 21-03-2022 16-03-2022

CS OP AND SONS

COMM)/22 [TRADERS PVT LTD V§

2/2022 SNEHA CLOTH STORE |[MANJU JAIN(P),|23-03-2022 15-03-2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS THE SUPREME

COMM)/22 INDUSTRIES LIMITEDIGAUTAM

8/2022 Vs GHOSH POLYMER [BHASIN(P), 03-03-2022 01-03-2022
KULBHUSHAN

CS KAPOOR Vs M/SNEELAM

COMM)/22 [ZAINA WEDDINGKUMARI

0/2022 IMALL IMALIK(P), 23-03-2022 21-03-2022

CS ABHISHEK JAIN VYNEELAM

COMM)/23 M/S HARJASKUMARI

0/2022 COLLECTION MALIK(P), 23-03-2022 23-03-2022
GUPTA TEXTILES
PROP RAMCHARAN

CS GUPTA Vs NEW

COMM)/23 [AHUJA TRADERSNishant

b/2022 PROP SURESH AHUJA [Mittal(P), £3-03-2022 21-03-2022

CS

COMM)/23 MAHESH CHAND ANDIDEEPAK

/2022 ANR Vs HARISH GERA |GOEL(P), 25-03-2022 23-03-2022

19 [MS. SUKHVINDER|SHAHDARA
KAUR

CS

COMM)/15 [SH SANDEEP JAIN VSDINESH

6/2022 SMT DEEPA GUPTA  |[KUMAR(P), 02-03-2022 24.02.2022
M/S COMPETENT]
POLYMERS PVT LTD
THROUGH ITS AR
ALOK GUPTA Vs M/S
SHREE BALAJI|

CS TRADERS

COMM)/157PROPRIETORSHIP OHVARUN

2022 SH KULDIP RATHI IKAPOOR(P), 02-03-2022 £1.02.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS PUNJAB NATIONAL

COMM)/161|BANK Vs SHRI KARANBINEY KUMAR|

2022 BABBAR IMISHRA(P), 03-03-2022 08.02.2022

CS PUNJAB  NATIONAL

COMM)/16 BANK Vs SHRI NIKHII/BINEY KUMAR|

0/2022 KUMAR IMISHRA(P), 03-03-2022 28.02.2022
PUNJAB NATIONAL

CS BANK Vs MR RAJESH]

COMM)/16 BABBAR PROP OHBINEY KUMAR

2/2022 YTC FABRICS IMISHRA(P), 03-03-2022 28.02.2022
SUNIL KUMAR Vg

CS EAST DELH]

COMM)/171]MUNICIPAL

2022 CORPORATION C P TYAGI(P), [04-03-2022 25.02.2022
UTSAV  BANSAL Vs

CS PRETTY ELECTRICALS

COMM)/17 INDIA PVT LTD ANDSIDHARTH

0/2022 ORS JOSHI(P), 04-03-2022 05.02.2022

CS

COMM)/16 MADHU KHURANA VSSANJAY KUMAR|

0/2022 INIKHIL JAIN GUPTA(P), 04-03-2022 28.02.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

SUBHASH CHAND
CS GOEL Vs EAST DELHISATYENDRA
COMM)/17 [MUNICIPAL KUMAR
/2022 CORPORATION SINGH(P), 05-03-2022 28.02.2022
CS
COMM)/17 ASHOK KUMARIVIVEK
8/2022 IGUPTA Vs SARLA DEVI[BHARDWAJ(P), |07-03-2022 £3.02.2019
CS STATE BANK OF INDIA|
COMM)/17 Vs MR ANKIT SINGH|SUNIL
0/2022 CHAUHAN SEHRAWAT(P), [07-03-2022 23.02.2022
CS BSES-YPL Vs ARMAX]
COMM)/18 [HEALTH PVT LTD AND
0/2022 ANR RITU GUPTA(P), 14-03-2022 10.03.2022
CS LEVI STRAUSS AND|
COMM)/19 [COMPANY Vs ASHOKAASTHA
2/2022 KUMAR SHARMA(P), 14-03-2022 10.03.2022
CS SABARWAL TRADING
COMM)/19 [PVT LTD Vs SHIVHEMANT
3/2022 SHAKTI ENTERPRISESISOIN(P), 14-03-2022 09.03.2022




District

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of e-

Registration Payment o

Court Fees

AAXITS NANO
TECHNOLOGIES PVT]
LTD THROUGH ITS AR
CS SANJOY DUTTA Vg
COMM)/19 [BRIJESH KUMARPIYUSH
/2022 SHARMA CHHABRA(P), [14-03-2022 06.03.2022
CS PUNJAB  NATIONAL
COMM)/20 [BANK Vs SABRAIALOK
/2022 PARVEEN IPANDEY(P), 21-03-2022 00.03.2022
M/S PRAYAG
CS POLYMERS PVT LTD|
COMM)/20 [Vs M/S AJNARAROBIN  SINGH]
/2022 REALTECH LIMITED [SIROHI(P), 21-03-2022 16.03.2022
PAWAN ENTERPRISES
THROUGH ITS
CS PROPRIETOR
COMM)/20 [PAWAN KUMAR JAINPRITIKA
2/2022 Vs SACHIN CHAUHAN |[SACHDEV(P), |21-03-2022 23.02.2019
CS
COMM)/20 [RAKHI JAIN V¥
7/2022 SHARAD SINGH M A KHAN(P), [22-03-2022 14.03.2022
CS PUNJAB  NATIONAL
COMM)/20 [BANK Vs SANJAY|GIRISH
8/2022 KUMAR CHANDER(P), [22-03-2022 14.02.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of e-

Registration Payment o

Court Fees

CS PUNJAB NATIONAL

COMM)/20 [BANK Vs RAJ KUMARJK AND Kl

0/2022 VERMA AND ANR ILEGAL(P) 23-03-2022 12.03.2022

CS SHREE PRABHA|

COMM)/21 [ENTERPRISES VYTANU

/2022 INASIR KHAN SINGHAL(P), 24-03-2022 10.03.2022
M/S  SRI  VIMALA|

CS INEHRU EXPORTS PVT]

COMM)/21 [LTD Vs M/S ROYAIJA R JAIN AND

6/2022 [PRINT CO.(P), 25-03-2022 10.03.2022
M/S SHREE VIDHYA

CS SAGAR TEXTILES V¢

COMM)/21 [M/S ARORA

7/2022 ENTERPRISES ADITYA JAIN(P) [25-03-2022 22.03.2022
CHAND RANI AND|

CS ORS Vs TATA AIG

COMM)/22 [GENERAL INSURANCHVICHITRA

/2022 CO LTD AND ORS KUMAR(P), £6-03-2022 02.03.2022
INAROMA = TEXTILES
IMPEX PVT LTD V§

CS MIDD OFF JEANSY

COMM)/22 [THROUGH ITS PROP|

/2022 TAHMIM KHAN MANJU JAIN(P),[26-03-2022 24.03.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

oP AND SONS
TRADERS PVT LTD V¥
AJAY SHOPPIN(|
CENTRE THROUGH

CS TS PROP SHRI

COMM)/22 [RAMESH KUMAR|

/2022 SHARMA IMANJU JAIN(P),[26-03-2022 £24.03.2022
M/S VASTRAM

CS RESOURCES Vs M/S SNEELAM

COMM)/22 [S MART RETAIL LLPKUMARI

7/2022 AND ORS IMALIK(P), 28-03-2022 24.02.2022
TAMILNAD

CS MERCANTILE  BANK]

COMM)/23 [OTD Vs BARKHA[PRAMOD

2/2022 SHARMA AND ANR KUMAR(P), 29-03-2022 22.03.2022

CS TIRUPATI

COMM)/23 [STRUCTURALS LTD VsDILIP

/2022 AMIT TRIPATHI AGARWAL(P), [29-03-2022 24.02.2022
SUSHILA JAIN V{
VINAY AHUJA ( MD OH

CS M/S NIMIETY]

COMM)/23 [ADVISORY SERVICESRAKESH

3/2022 PVT LTD ) KUMAR(P), 0-03-2022 £8.03.2022
SUSHILA  JAIN Vg
VINAY AHUJA ( MD OH

CS M/S NIMIETY|

COMM)/23 [ADVISORY SERVICESI KESH

3/2022 PVT LTD ) %MAR(P), 0-03-2022 28.03.2022




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

SUSHILA JAIN V§

VINAY AHUJA ( MD OR
CS M/S NIMIETY|
COMM)/23 [ADVISORY SERVICESRAKESH
/2022 PVT LTD ) KUMAR(P), 30-03-2022 28.03.2022
20 [VACANT COURT OFNorth-West
SH. VINOD KUMAR||
DISTRICT JUDGE PANKAJ  JAIN VS
(COMMERCIAL) AACHARAN ENT. PSANJEEV
139/22 ILTD AGGARWAL 02.03.22 10.01.22
JAGDAMBA
ENTERPRISES V§
GREENARY
140/22 WHOLESAL RAJESH 02.03.22 10.01.22

SARTHAK OVERSEAS
141/22 VS MANOJ BANSAL IDINESH MALIK |02.03.22 24.02.22

CANARA BANK V§
42/22 IMONIKA GARG ANSHUMAN 02.03.22 22.02.22

INARBADA VS SACHIN|SUBHASH
143/22 LADHA CHANDER 02.03.22 £2.11.21

KISHLEY CABLE VSYOGESHKR
149/22 SUNRITAS ENG. VERMA 03.03.22 16.11.21

J D JEWELLERS VSSHAIJA
44/22 [LAKSHANI JEWELLERIGYASPURI 03.03.22 01.12.21

UNION BANK OHR
INDIA VS SATYENDER[SUBHASH
148/22 KR SINGH IKUMAR JHA 03.03.22 21.02.22

UNION BANK OH
INDIA VS NEW S RISUBHASH
47/22 TELWAN KUMAR JHA 03.03.22 21.02.22

UNION BANK OH
INDIA VS SUBHASH
146/22 INSPIRATIONAL IKUMAR JHA 03.03.22 21.02.22

UNION BANK OH
INDIA VS  AARUSHSUBHASH
l45/22 IENTERPRISES IKUMAR JHA 03.03.22 21.02.22




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District

150/22

ICCPL VS SANTOSH KR
PURBY

ARVINDER KR
JHA

03.03.22

14.01.22

154/22

TARAKKAN IMPORTS
& EXPORT P LTD VS
SAINATH

CHAUDHARY

GAUTAM BHEL

03.03.22

14.01.22

153/22

IKANDHARI GAS V§
COUNTRY SUITED

IDEEPAK YADAV

03.03.22

03.02.22

152/22

MG POLYPLAST IND P
LTD VS IMAGINE ARC

SARIKA
AGGARWAL

03.03.22

02.03.22

51/22

MG POLYPLAST IND P
LTD VS AJAY SHARMA

SARIKA
AGGARWAL

03.03.22

02.03.22

55/22

SMX FARME LTD VS. J|
B REMEDIES P LTD

ATULSAHI

04.03.22

10.08.21

158/22

STATE BANK OF INDIA|
VS JAI LAXM]I|
PLYWOOD

R K SINHA

04.03.22

1.01.22

156/22

ICICI VBANK LTD V§
MITHLESH

JURIS

04.03.22

04.02.22

157/22

ICICI VBANK LTD V§
SURESH

JURIS

04.03.22

04.02.22

159/22

STATE BANK OF INDIA|
VS UMED SINGH

R N SINGH

04.03.22

18.02.22

160/22

LEJINI METAL P LTD|
VS.  SHIV
METAL P LTD

SHAKTIPRAKASH

SINGH

04.03.22

14.02.22

161/22

IMETRO PARIDGE IND|
P LTD VS GOLDEN|
STEEL

RAJESH SINGH

05.03.22

01.12.21

163/22

INDIAN
BANK VS PRADEEP

OVERSEAS|%[UNISH

HANDER

05.03.22

29.01.222




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

INDIAN OVERSEAS
BANK VS RAJESHMUNISH
162/22 RAWAT CHANDER 05.03.22 20.01.222

BERIMA ENT VS MAAVIVEKANAND
779/21 SHAKTI CONST JHA 09.03.22 07.12.21

CANARA BANK VSSANAJAY
166/22 RITA GUPTA AGGARWAL 00.03.22 04.02.22

CANARA BANK VS
SHYAM SUNDERISANAJAY
165/22 YADAV AGGARWAL 00.03.22 24.02.22

JASBIR  KAUR VS

164/22 SUBHASH CHAND IMOHIT BATRA [09.03.22 01.02.22
HITEK
TECHNOLOGICS P LTD

167/22 VS SIB TECH ILPJ & PARTH 09.03.22 05.03.22

CENTURY WORLD VS
168/22 SHIVAM IMAYANK MAINI [09.03.22 07.03.22

INEHA BANSAL VSRAHUL
169/22 IVIKAS AGGARWAL MANGLA 09.03.22 02.12.21

HTL METAL TUBES P
LTD VS RAVIRAHUL
170/22 SHANKAR SHARMA 09.03.22 12.01.22

SANJAY BANSAL VSRAKESH
171/22 RAJIV MUNJAL KUMAR 09.03.22 04.03.22

ANIL  BANSAL VSRAKESH
h72/22 IMUNIR AHMED KUMAR 09.03.22 04.03.22

SANJAY BANSAL VSRAKESH
173/22 PREM CHAND KUMAR 09.03.22 04.03.22

ANIL  BANSAL VS| KESH
174/22 PREM CHAND UMAR 09.03.22 04.03.22




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

SANJAY BANSAL VSRAKESH
75/22 IBALA RAM IKUMAR 09.03.22 04.03.22

SANJAY BANSAL VSRAKESH
176/22 IRASHID HUSSAIN KUMAR 09.03.22 04.03.22

SANJAY BANSAL VSRAKESH
177/22 SALMAN MOHD KUMAR 09.03.22 04.03.22

SANJAY BANSAL VSRAKESH
178/22 IMUNIR AHMED KUMAR 00.03.22 04.03.22

MK ALLOYS V§
SANDEEP KR
179/22 KHATTER IP C DOGRA 30.03.22 28.02.22

KAHA KAMLA CHITS
181/22 ILTD VS PUNEET RANAJANKIT GUPTA J11.03.22 08.03.22

MUKESH ANAND VSSACHIT
183/22 TARUN BUDHIRAJA [SHARMA 14.03.22 09.03.22

MAUVE FOOTWEAR P
LTD VS AJAY|
182/22 SRIVASTAVA C M GOPAL 14.03.22 03.03.22

INATIONAL PRODUCTS
VS AMIT INDIA NAME

184/22 PLATES M R MALHOTRA|31.03.22 10.01.22
PRAMOD KR MATHUR
VS METRO
INSTITUTES OF NEET|SYNERGY

185/22 SCIENCE LTD ILEGAL 1.03.22 06.01.22

GOYAL TRADING CO|
VS AN ELEGANTIRAJEEV
187/22 IHOSPITALITY IBANSAL 30.03.22 24.02.22

PANKAJ PURI V§
SUPER CROP SAFHAVDESH
188/22 LTD KUMAR 15.03.22 11.03.22

G M ALLOYS P LTD V§
189/22 YASHRAJ GRAPHIC  |U KSINGHAL |30.03.22 04.1.22




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

MANISH MITTAL VS
BASUDEB
190/22 MUKHERJEE SAMRIDHI 16.03.22 09.03.22

KHATRI TRADERS V§
h91/22 BHANDARI FEBRICS |KM DWIVEDI [02.04.22 10.02.22

[KHATRI TRADERS VS
192/22 MVS IMPRESS IK M DWIVEDI  [02.04.22 10.02.22

BTW INDIA P LTD VS
193/22 ASHWANI GROVER VARUN SIKKA [02.04.22 14.02.22

AGGARWAL IMPEX VSMANISH
95/22 SWASTIK IND SHARMA 21.03.22 02.12.22

MANOJ KUMAR VSSANJEEV KR
194/22 RAJA SALES AGENCY |GOSWAMI 21.03.22 24.02.22

RAKESH GARG V§
FARRADONG
196/22 LAMINATION ASHISH JAIN  [02.04.22 24.02.22

CANARA BANK VSANSHUMAN
197/22 RAJEEV KR GARG SRIVASTAVA 30.03.22 22.02.22

INEETU BHUTANI V§
198/22 KUMAR FOOD IND GAURAV ARORAJ30.03.22 14.03.22

MONA PORTFOLIO
1909/22 LTD VS LEOISPAT LTD JANISH SHARMA]31.03.22 21.02.22

GOYAL TRADERS V§
200/22 AMAR UDYOG INAVEEN SARMA[]23.03.22 21.03.22

REGENT EXIM INT P
LTD VS NEWCHEM
p01/22 PLLASTICS ANKIT DWIVEDI23.03.22 14.03.22

SUNITA AGGARWAIL
202/22 VS DAYA AGGARWAL [BARIWAL 02.04.22 10.03.22




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

SUNIL KR GUPTA V§
BABULALA  SURESH]
203/22 IKR ARUN 24.03.22 21.03.22

KRIDAY PLYWOOD|
IND P LTD VS SUNITA|
p05/22 ILAMINATES VISHAL BANSAI}j25.03.22 22.03.22

KRIDAY PLYWOOD
IND P LTD VS
AKSHARA WOOD|
p06/22 PANELS VISHAL BANSAILl25.03.22 22.03.22

KRIDAY PLYWOOD
IND P LTD VS GYON
208/22 PLYWOOD VISHAL BANSAIJ25.03.22 22.03.22

LGF SYSMAC IND P
LTD VS ALTECH
FACTS VS JAYDEEP
207/22 JAYAN IKUNAL MADAN [08.04.22 07.01.22

LUMINOUS POWER VS
P11/22 TED TRAVEL G S GANGWAR [08.04.22 10.02.22

INUION BANK OH
INDIA VS WONDERSUBHASH KR
210/22 LAB JHA 04.04.22 08.03.22

ANUP CHAUDHARY VSSHIVAM
209/22 ASHIANA LANDCRAFIMUDGIL 25.03.22 04.01.22

VIKAS MANDA VS
208/22 BASUDEV ANUJ JANI £6.03.22 23.03.22

AVADH BIHARI V§
p12/22 ASHOK KUMAR RAJESH £8.03.22 24.02.22

[CICI BANK VSKUSHAL
215/22 GURPREET SINGH IKUMAR 08.04.22 24.02.22

ICICI BANK VSKUSHAL
p14/22 KULDEEP KUMAR 08.04.22 24.02.22

SHREE SAI ENT/ VS§
216/22 AHYUSHA OVERSEAS |A D MALIK 05.04.22 24.02.22




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District

KRISHAN  PAL V§

217/22 AMRENDER SINGH IPTYUSH MITTAILj06.04.22 25.02.22
KRISHAN PAL V§

018/22 AMRENDER SINGH IPTYUSH MITTAILj06.04.22 25.02.22
KRISHAN PAL V§

£19/22 ARJUN KR YADAV PIYUSH MITTALJ06.04.22 £5.02.22
KRISHAN PAL VS SHR]|

220/22 RAM YADAV IPIYUSH MITTAIj06.04.22 25.02.22
PROGRESSIVE FOOD|ANIL DUTT|

p21/22 VS LAXRAM IND/ SHARMA 08.04.22 21.12.21
Q FACTOR FIN V§

023/22 ASHU KUMAR J S JAISWAL 29.03.22 22.03.22
GOEL TRADING CO V§
SHAKHTILEVIN

p22/22 COMPUNDS LL VINEET BEHL  [29.03.22 18.02.22
UNIDYECHEM
MARKETING
AGENCIES VS K M

025/22 POLY VISHAL SAXENAJ02.04.22 18.02.22
INUNIDYE CHEMICALS

p24/22 IP LTD VS KM POLY VISHAL SAXENA|02.04.22 18.02.22
DELHI STATE CIVIL V§
NEW INDIASURPREET

026/22 ASSURANCE SINGH 05.04.22 10.03.22
HITESH ITTAL VSMANMOHAN

p27/22 PARAMJEET ARORA |GOEL 20.03.22 02.03.22
HR POLYCOATS P LTD|

028/22 VS LUPINE DESIGNS |JAMAN DHYANI |30.03.22 25.03.22
VIKAS VERMA V§

229/22 GNCT OF DELHI STUTI JAIN 30.03.22 06.12.19




21 |MS. BARKHA

GUPTA, DJ(COMM)

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

(S
O

22

SH. HARISHSOUTH-WEST
DUDANI, DJ|
(COMMERCIAL)

GEMAT SOUL & ROCK]
g’s/zocngM‘VS K. RAMACHANDRA%%?E?&I 02.03.2022 31.01.2022
RAO TRANSMISSION
HEMANT KUMAR VS
gs/2oc22MM'M/S HOLD ONANKIT BATRA |02.03.2022 11.02.2022
3 BUILDERS P. LTD.
CS COMMJUNION BANK OH
64/2022 INDIA VS SUSHMA ARVIND SINHA [02.03.2022 08.02.2022
UNION BANK OR
CS COMM'INDIA VS PRADEEPARVIND SINHA [02.03.2022 08.02.2022
65/2022 VAID
cs COMM.UNION BANK OF
INDIA VS GURMEETJARVIND SINHA [02.03.2022 08.02.2022
66/2022
SINGH
M/S STAR SALONS P,
gs/g Ocz(zMM'LTD. VS SATISHIPAWAN DOGRA [02.03.2022  |2.12.2021
7 CHOPRA
CS COMM [KARNATAKA BANK VSGAUTAM
68/2022  [TEJ PRAKASH SINGHAL 02.03.2022  07.02.2022




District

CS COMM,
69/2022

Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

MASCAT HEALTH]
SERVICES VS JARUNURFEE HAIDER [02.03.2022 28.10.2021
PHARMACETICALS

MASCAT HEALTH]

CS COMMSERVICES V§

0/2022 NEELABS [URFEE HAIDER [02.03.2022 28.10.2021
HEALTHCARE

cs COMM.MASCAT HEALTH]

SERVICES VS ALPESH|URFEE HAIDER [02.03.2022 28.10.2021

71/2022 PATEL
MASCAT HEALTH]
CS COMMJSERVICES VS M/§
72 /2022 WECURE URFEE HAIDER [02.03.2022 28.10.2021
HEALTHCARE
CS COMMSTATE BANK OF INDIARUCHI 2.02.2022 6.07.2018
73/2022  [VS RAJESH KUMAR  [KHURANA 03 05
CS COMM,STATE BANK OF INDIARUCHI
74/2022  [VS MAMTA MISHRA  [KHURANA 02.03.2022  {17.12.2021
CS COMM.JCANARA BANK VS M/S
75/2022 GUDDI ENTERPRISES SUSHIL KUMAR [02.03.2022 16.02.2022
CS COMM CANARA BANK VS M/S
76/2022 PWAIMAA VABHAV|SUSHIL KUMAR |02.03.2022 16.02.2022

LAXMI




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS COMM/SMT. SIKHA GOYAL VSRAVI KANT]

77/2022  [DHEERAJ ARORA PANDEY 02.03.2022  p8.01.2022

CS COMMJSANJEEV TANWAR V§

8/2022 PREM TANEJA VINOD KUMAR [02.03.2022 17.02.2022
PUNJAB  NATIONAL

CS/2O(£MM'BANK VS M/S THESE";“{IIJ&I;‘IA‘I\]I3 02.03.2022 18.02.2022

& HAIR WORLD

CS COMM SHIR RAM PARJAPAT]

80/2022 VS SHRI DEVENDERIQBAL SINGH [02.03.2022 25.10.2021
KUMAR
PUNJAB  NATIONAL

gls/mcngM'BANK VS M/S KKSB%Ii%‘?}I? 02.03.2022 18.02.2022
ENTERPRISES
PUNJAB  NATIONAL

gs/zgngM‘BANK VS M/S HARIOMSB?{%%?}? 02.03.2022 18.02.2022
INDUSTRIES
CANARA BANK VS M/S

gs o oCzO2MM'BLUE BIRDISUMIT VIRMANT03.03.2022  |27.01.2022

3 ENTERPRISES
CS COMM.JCANARA BANK VS M/S
84/2022 PRECISE PACKING SUMIT VIRMANI03.03.2022 27.01.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

s conmi[CANARA BANK VS M/S
R5/2022 TAMIT DIESE[JSUMIT VIRMANTI03.03.2022 17.01.2022
5 SERVICES

PUNJAB  NATIONAL

gg/ZC?QZMM‘BANK VS M/SSBII\{%IS{IAI\I? 03.03.2022 18.02.2022
SHRIRAM FASHION

CS COMMJPUNJAB  NATIONAIL{SAURAB

87/2022  [BANKVS M/S RASYA [BHASIN 03.03.2022  [18.02.2022

CS COMMJBANK OF BARODA VSSHWETA

88/2022  [PARVEEN KUMAR  [BAKSHI 05.03.2022  [08.02.2022

CS COMMJBANK OF BARODA VSSHWETA b 020022 l08.00.2022

89/2022  [PURO ENTERPRISES [BAKSHI 503 -02.

CS COMM.JB ANK OF BARODA VSSHWETA

00/2022  |M/S HS ENTERPRISES [BAKSHI 05.03.2022  08.02.2022

CS COMMJBANK OF BARODA VSSHWETA

01/2022  [M/SJAY ESS WORLD [BAKSHI 05.03.2022  08.02.2022
CANARA BANK V§

CS’/2OC22MM'NITESH RANJANJAMIT GUPTA 05.03.2022 07.02.2022

g SINGH




District

CS COMM,|
03/2022

Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CANARA BANK VS

CHANDRA PRABHA AMIT GUPTA 05.03.2022 07.02.2022

CS COMM,|
04/2022

CANARA BANK VS S.S.

ENTERPRISES AMIT GUPTA 05.03.2022 07.02.2022

CS COMMPARAMJEET SINGH V§
05/2022 AMAN VERMA VINOD KUMAR ([05.03.2022 18.02.2022
CS COMM[PARAMJEET SINGH VS
06/2022 DEEPIKA VERMA VINOD KUMAR [05.03.2022 18.02.2022

CS COMM.
97/2022

JAYESH TRADEX P|
LTD. VS VARUNSONALI JOON [08.03.2022 26.08.2021
JUNEJA

CS COMM. [STATE BANK OF INDIA

08/2022 VS RAVI ARVIND GUPTA [08.03.2022 10.02.2022
PRG ENTERPRISES V§

Cs/zoczzMM'SATGURU ¥OCCHHHAR 08.03.2022 25.02.2022

P9 ENTERPRISES

CS  COMM STATE BANK OF INDIA|

100/2022 s DHIRENDERARVIND GUPTA [08.03.2022 10.02.2022

KUMAR




Case No.

Petitioner Name VSAdvocate
Respondent Name

INDIGO MULTIFAB P,

Date

ofDate

of e-

Registration Payment o

Court Fees

GARG & ORS.

$§1/2(C)S£/IM'LTD. VS SUMITE%IIJ{%IIJAL 08.03.2022 25.02.2022
MONGA

CS COMM.JINDIAN BANK VS ANIL

102/2022  [KUMAR MARIMUTH P. [08.03.2022 £22.02.2022

CS COMM PUNJAB  NATIONAL

103/2022 BANK VS M/S SINGHIA.K. SHAKYA 08.03.2022 11.02.2022
3 DISPOSABLE

CS COMM PUNJAB  NATIONAL

104/2022 BANK VS M/S TIWARIA.K. SHAKYA  |08.03.2022 11.02.2022
4 ASSOCIATES

[KARNATAKA BANK VS

105 /Z%QE/IM'M/S SAI RAMIAMIT GUPTA 08.03.2022 09.02.2022
5 TRADERS

CS COMMJKARNATAKA BANK V§

106/2022  |M/S MUKUND TRADE AMIT GUPTA  [08.03.2022 00.02.2022

PRADEEP BANSAL VS

fg /2%224M'M/S SHREE  TINM.S. PANWAR [09.03.2022  |8.02.2022
7 MANUFACTURING CO.

cs COMM.PRAHLAD SINGHTARUNVAID

108/2022 [KANWAL VS SHILPY] 09.03.2022 11.02.2022




Case No.

Petitioner Name VS
Respondent Name

Advocate

Date ofDate of e-
Registration Payment o
Court Fees

INIPPON EXPRESS (I
SISO/2(C)S£/IM'P. LTD. VS VICTRONICSERVR‘?VIMA 09.03.2022 02.03.2022
COMMUNICATIONS
CS COMMJCANARA BANK VSVANDANA 1.02.2022 b2 02.2022
111/2022  [SANJAY MAAN & ORS. [BHATIA 03 3.02.
CS COMMJCANARA BANK VSVANDANA | 1.02.2022 b2 029022
112/2022  [PAWAN SAINI BHATIA 03 3.02.
CS COMMJCANARA BANK VSVANDANA
113/2022  [PUNEET KUMAR BHATIA 11.03.2022  123.02.2022
UNION BANK OF
CS COMM, CHITRA
INDIA VS GAJI| 15.03.2022 03.03.2022
114/2022 FASHION MALHOTRA
UNION BANK OHR
CS COMM, CHITRA
INDIA VS M/S ROYAL 15.03.2022 03.03.2022
115/2022 GRAPHIS MALHOTRA
UNION BANK OHR
lclsf’/zggin'INDIA VS VANSHIM&ig}I?OATRA 15.03.2022 03.03.2020
ENTERPRISES
CANARA BANK VS M/S
CS COMM, CHITRA
MOULSHNI EDU 15.03.2022 17.02.2022
117/2022 PHARMA MALHOTRA




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate of e-
Registration Payment o
Court Fees

CS COMM|CANARA BANK VS M/SCHITRA
118/2022  [RUTVI HOME MALHOTRA ~ [©9:03-2022  [17.02.2022
CANARA BANK VS
CS COMM, CHITRA
RAKESH TOUR & 15.03.2022 17.02.2022
119/2022 TRAVEL MALHOTRA
CANARA BANK VS K.T|
1C2SO /2%212\/[M'DIGITAL PRINTISIEI&II:?IKSTRA 15.03.2022 17.02.2022
PROCESS
CS COMMJVINEET KUMAR V§
121/2022 ASHOK KHURANA DEEPAK YADAV [16.03.2022 15.02.2022
M/S R.K]
10252/2%22/IM'DISTRICUTION VS M/SATUL TYAGI 16.03.2022 £26.02.2022
AMBA AIRCOAL
M/S DELHI IRON
st /2%(2)2/IM‘STORE VS RAJIV%%%\{{ 16.03.2022 09.12.2021
3 DHIMAN
PUNJAB  NATIONAL
st /Qggng'BANK VS M/S MANOJSB‘?‘{%IS{‘IA‘QI] 21.03.2022 02.03.2022
4 DRY CELARN
CS COMM PUNJAB  NATIONAL
125/2022 IBANK VS M/S GUPTAHARISH KUMAR|21.03.2022 £8.02.2022
5 SALES CORPORATION




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date ofDate of e-
Registration Payment o
Court Fees

CS COMM PUNJAB  NATIONAL
IBANK VS SHAHNAWAJISUNITA 21.03.2022 14.01.2022
126/2022
KHAN
CS COMM,
127/2022 ICICI BANK VS VIJAY [C. PARKASH £21.03.2022 £4.02.2022
CS COMM.ICICI BANK VS
128/2022  [SUBHAM DUTTO C. PARKASH £21.03.2022 03.02.2022
CS COMM.ICICI BANK V§
129/2022  [RAMESH SINGH NEGI C. PARKASH 21.03.2022 24.02.2022
CS COMM.ICICI BANK VS
130/2022  [ROSHAN SHARMA C. PARKASH 21.03.2022 £26.02.2022
CS COMM BANK OF BARODA VS
131/2022 TRAM PRAWESHISOUGAT SINHA [24.03.2022 10.03.2022
3 PASWAN
CS COMMJ[CANARA BANK VSVANDANA b 4.02.2022 0.02.2022
132/2022  [RIYA BHATIA 4.03. 03
COUNTER 1Q/IA/SIJEEVANI NEW
5/1421?)121\/;- ENTERPRISES VS JAIA.D.DUBEY £4.03.2022 16.03.2022
DURYA PHARMA




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS COMMJNEERAJ GUPTA VS§

133/2022  [SHIVANLEEKHA VINOD KUMAR [24.03.2022 08.03.2022

M/S FUJIFILM (I) P
LTD. VS ABHAY|
PRATAP SINGH

CS COMM,|
134/2022

SHRESHTA

KUMAR 24.03.2022 09.03.2022

M/S GREENOLUTION

ot /2000 - LTD. VS M/S RHINO tri PPN by.ogoze  [og.03.2022
35 CONCRETES
CS COMM|
36/2022 . ARVIND GUPTA [25.03.2022 10.02.2022

CS COMM.STATE BANK OF INDIASSUBRAT

137/2022  [VS PARVEEN TRIPATHI °5-03.2022  109.03.2022

Total 635
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